


gRaren e g
HFER, 5 W, 2012

Todrig € Wie 2.00 S g2 | oremm (B el 9w A
ST @ |

AT W O I

Mr. Speaker : Hon'ble Members, now the (uestion Hour,

Power Generation in Haryana

*018. Shri Bharat Bhushan Batra ; Will the Power Minister be pleased
1o state—-

{a)  The total power generated in the State during the years 2000 to
2004 and during the years 2005 to 2011; and

{b)  the mumber of Thermal Power Stations/other Power Generating
Plants set-up during the years 2005 to 2011 in the State of Haryana
togetherwith the gnantum of power being penerated/likely to be
generated after the completion of the ongoing projects ?

Power Minister (Capt. Ajay Singh Yadav) : Sir,

(a)  Therotal power generated in the State during the period 01.04,2000
to 31.03.2003 was 29227.82 Million Units and during 01.04.2003
to 31.01.2012 was 93804.26 Million Units,

(b} A statement is laid on the table of the house.
Statement

(b)  During the year 2005 10 2011, the following coal based thermal
power station/other power generating plants have been set up in
the State of Harvana :

Name of Power Capacity (MW)  Dateof *Quanturm of
Station & Unit No, Commis- Power Genera-
sioning/COD  ted/likely tobe
‘ generated
@ 600 MW Deen 300 MW Unit-1 14.04.2008 72 LUs/day
Bandhu Chhotu Ram 300 MW Unjt-2 24062008  72LUs/day
Thermal Power

Project, Yamuna Nagar
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[Capt. Ajay Singh Yadav]

8.  MName of Power Capacity (MW} Dateof *Quantum of

No, Station & UnitMNo. Cormmis- Power (enera-

sioning/COD  ed/likely to be
generated

() 1200 MW RajivGandhi 600 MW Unit-1 24.08.2010 144 LUs/day
Thermal Power Project, 600 MW Unit-2 01.03.2011 144 LUs/day
¥ hedar, Hisar

iy 1500 MW Indira Gandhi 500 MW Unit-1 04.03.2011 120 LUs/day
Super Thermal Power {Haryana's
Project. Jhajjar (Aravali share = 50%)
Power Company Pvi. 500 MW Unit-2  Synchron 120 LUs/day
1.td }-a joint venture zed on {Haryana's
project with NTPC 21.10.2011  share=50%)
and Govt. of 500 MW Unit-2  Likelvtobe  120LUs/day
Dcthi, COMTis- (Flaryana's

sioned by share = 50%)
April 2012

) 1320 MW Mahatama 660 MW Unit-1 Synchroni- 158,40 LUs/
Gandhi Super Thermal zed on day
Power Project, Thajjar 11.01.2012
under Case-2 (Jhajjar
Power Limited, a 660 MW Unit-2 Likelytobe 15840 LUs/
subsidiary of CLP Gotrunis- day
Power India Pvt. sioned by
Ltd.) July 2012

*power penerated/likely to be generated while operating at rated capacity.

In addition to the above, 85.93 MW of Renewable Energy Power Projects

including 72,33 MW of Bio energy, 2.8 MW Solar and 10.8 MW Small hydro
power projects have been set up in the State of Haryana during the year 2005 to
2011, :
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Construction of Power Plants

*D80. Sardar Jarnail Singh : Will the Power Minister be pleased to
state—

{a)  the year wise details of the money spent on the generation of power
from the year 1977 to till date;

(by  the amount of money spemt on the establishment of Therrmal Plants,
Hydro Plants in the State togetherwith the names and capacity in
megawatts of these plants; and

(¢)  the time to be taken in completing the construction of Thermal

Plants that are under ¢onstruction in the State togetherwith the total
units which are likely to be produced upto the year 2014 ?

Power Minister (Capt. Ajay Singh Yadav) : "Sir, a statement is laid on
the table of the house."

Statement

(a}  The yearwise details of the mongy spent on the generation of power
from the year 1977 to 2011-12 (upto 30.092011} are as nnder ¢

Yeur Cost of generation (Rs. in Crores)
1976-77 16.39
1977-78 17.42
197875 13.13
197580 18.40
1580-81 42.51
1981-82 73.63
1982-83 82.40
1933-84 §7.30
1984-85 108.45
1985-86 128.99
1986-87 128.64
1987-88 188.89
1988-89 20136
1986-90 293,71

1950-1991 298.49
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Year : Cost of generation (Rs. in Crozes)
1991-1992 410.95
1992-1993 - 505.16
1993-1994 481.92
1994-1995 557.78
1995-.1996 .. 644.00
1996-1997 ‘ 710.72
1997-1998 803.68
1998-1999 784.60
1999-2000 ’ 807.83
2000-2001 808.30
2001-2002 986.65
2002-2003 1,411.21
2003-2004 1,548.63
2004-2005 1,689.45
2005-2006 2,420,23
2006-2007 2,637.22
2007-2008 3,741.42
2008-2009 3,786.00
2009-2010 © 4,372.20

12010-2011 5,061.53
2011-2012 3,262.89

{upto 30.09.2011)

(b}  The amount of money spent on the establishment of Thermal Plants,
HFydro Plants in the State togetherwith the names and capacity in
megawatts of these plants are as under :

Sr.  Power Station Capacity & Date of Total Project
Na, Unit Ne. Commission- Cost(Rs.in
ing/synchroni-  Crore)
zation
1 2 3 4 5
i, *165 MW Faridabad 55 MW Unit-} 22.11.1974 319
Thermal Power Station 35 MW Unit-2 06,03.1976
55 MW Unit-3 01.04.1981 31.8

2. 1360 MW Panipat
Thermal Power Station,
Panipat
Stage-] 110 MW Unit-1 01.11.1979 79.71
110 MW Unit-2 27.03.1980

-
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2 3 4 5
Stage-i 11O MW Unit-3 01.11.1985 163.21
110 MW Unit-4 11.01.1987
Stage-11l 210 MW Unit-3 28.03.1989 276.74
Btage-{V 216 MW Unit-6 31.03.2001 980.66
Stage-V 250 MW Unit-7 28.09.2004 889.20
Stage-VI 250 MW Unit-8§ 28.01.2005 8590.91
600 MW Deen Bandhn 300 MW Unir-1 14.04.2008 2400.00
Chhotu Ram Thermal 300 MW Unit.2 24.06.2008
Power Project, Yamuna
MNagar
62.7 MW WYC Hydro
Electric Station, Yamuna
Nagar
Power House A, § MW 29.03.1986
8 MW - 13.06.1986
Power House B & MW 15.05.19087 111.61
g MW 01.06.1987
Power House C - & MW 27.03.1989
g MW 18.04.1959
Power House D 72 MW 16.04.2004 80.77
72 MW 12.05.2004
Mini Hydel at Kakrol 0.3 MW 1987-88 2.54
1200 MW Rajiv Gandhi 600 MW Unit-1 24,08.201¢ 4512.00
Thermal Power Project, 600 MW Unit- 01.03.2011
Hisar ‘ :
1500 MW Indira Gandhi 500 MW Unit-1 04.03.2011
Super Thermal Power
Project (IGSTPP), Thajjar 500 MW Unjt-2 Synehronized Approx.
{Aravali Power Compamy on21.10.2011 7892
Pvt. Ltd.)-a joint venture 500 MW Unit-3 Expected during
project with NTPC and April, 2012
Govt. of Dethi
1320 MW Mahatama 660 MW Unit-1 Synchronized
Gandhi Super Thermat on 11.01.2012
Power Project (MGSTPP), Approx.
Jhajjar under Case-2 660 MW Unit-2 Expected during 6000
{(Jhajtar Power Limited, July, 2012
asubsidiary of CLP

Power India Pvi. Ld.)

*All the three Units of Faridabad thevmal power station have already been phased out.
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" (¢) The time taken in completing the construction of Thermal Plants
that are wnder construction in the State togetherwith the total units
which are likely to be produced upto the year 2014 are as under :

S, Power Station Capacity & Duate of *(Quanturn of
No. UnitNo, Commission-  power likely to
ing/synchroni-  be penerated at
zation 85% PLF
{Lakh Units)
1. 1500 MW indira Gandhi 500 MW Unit-1 ~ 04.03.2017 102 LUs/day

Super Thetinal Power
Project (IGSTPP), Jhajjar 500 MW Unit-2  Synchronized 102 LUs/day

{ Aravali Power Compaty on21.10.2011
Put. Ltd.}-a joint ventore 500 MW Unit-3  Expected to be 102 LUs/day
project with NTPC and commissioned
Govt, of Delhi during April, 2012

2. 1320 MW Mahatama 660 MW Unit-1  Synchronized 134,64 LUs/
Gandhi Super Thermat on 11.01.2012 day
Power Project (MGSTPP),
Jhajjar under Case-2 660 MW Unit-2  Expected to be 134.64 L.Us/
{Thajjar Power Lirited, commissioned day
a subsidiary of CLP during July, 2012

Power India Pvt. Ltd.)
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2to foreer i & ¢ ST AT, TR e e B op gf de ® L A
s Fe & S o & oy arear & B swehr A & el e # e
Tg % T ik AN 7




AT 957 Od STK ()7

& Sy e g - vt 9T, § o AT ¥ A 9as oy qe
=g % 9% e fray, 2011 § 91 ) S uw UeX wed § Rl S ey
% forg 2oy +fifie ot @ o ® o ol Sew safefedy andftd) ¥ wuddr saadt
Teg-va W i Rt ¥ ol e e @ F B g s % wr a
wieor ¥ p Rysae & 9% gow ¥ &l R & forg e dife ol S 3 Ran &,
= oeiie & & Twe g, 2012 9% S Han 9 |

o TOT I PR ¢ oreusr Wl ¥ omad g wwi el o & s
aveet & e faeret, 2011 | @ o a9 Ot T 39 o qors & i
Froref} & ot faerar arer gom & o T3 Ter I # ar a1 7 ey s Wy,
e off ward & o arid diftas § & T wdh a1 g E-aid ww
g e

&7 g i TS ereer weR, o o Bl ErE o sumer ST B,
wEE arEr e ¥ e e S e ey ¥ wud aied) Giftas T aw d ) ol
T% e TS9N 5T 1S I oI B ¥ Oud iR s wHy WY ure suwen A8
§ o Terar o go & 7 fET o ot ¥ B o et o S e o Rndardy
HIA W 1o U 8T e safng ot gy Yo @il ol o s &
for e &, 3 S owest 3w @ ¥ Sl wela ¥ f orely & Sre e 3

o el ol « armer werey, & amad e v s off & s e
£ fop S o it ¢ ey e e e &, wn & gw o wand B O S
HIA St AT SHe! T # 8-0 MER o T T off B p ol off uw o wand
s ueh A 7 8 B avis § vy H o Rroveft w1 Reos e gan ¥, sw
THAR A TR BT B P "

e o T g« vt 9y, e oY O & R e e ot e
Tt e & T 1 frarde Sl o aw of o fear ar o Smer o
Feremees Tl oo a0 @ ¥ o sed famms Yo A dr o ¥ | o W 5w
T T T BT & e BN SR v wed ¥ | 6, auite P Yo d ey
Uex i T & Ry AT 8 &, sov Tifre w8 & gl ood we o @iy
HIT & fear, F g diftas #F ¢ @ § ol oy figerg of et o e ot

. & RFE o ¢ sreqer wéey, 9= S W AL 9@ @ WA wey ey | #
gt ot B g8 Dev o qdeafr s I AT gy

G o fE e ¢ ue, Rawe S0 3 gasr fqde B
A forie oot « oveme wEvw, Rema et & deg wndt & wE ¥

e apory e aree : oY, tH AR A R TR g A ¥ | (S ud
YY) SUHT AT SHE FHldesd ST & ot e d3 ®fe o oe &
ST T AT O B0 R € | (R O saEE)



(3)8 aftenen Roarr s [ aref, 2012

[@rer ety e ama]
4 oo fite e sy wéeT,

Ay st : B wew Ak Sowt $Rerw g & 9% i v e g U
(RreT)

#t W T AR ¢ ofsaE weey, Tt
&rw:aﬁéwwﬁmﬁww%wﬁmﬁwmml

A T o TaN ¢ ST Wered, 9 9§ S T o we Wi
AR A 300 FERE F WIE & OH Vel @S & 7§ 9w Y b @
BR 7t oot ¥ i omeE et w e uel e

& oy e a2 we, F o Ak F geor ot o g € 1 et wue
T E

< 1 AT T ¢ ORI HEIGH, SN GHE T WIS & 7 Aee § A
75 TR qE U S % BT & 9 @ @ E ofiT 25 Ryday, 2011 & 95 €
g ¥, 5 wU gg a8 B g ¥ | T g onitem /i & 9§ auw
a1 Y oft e = ’

B g iy e % S wee T Ry ¥ i o fo & sae &
fang vy B sAfimen iR o1 e e & g wer § | < e
) To1 & Toadr Yot v gwiter e ¥ | S RRo TET S o B T
ag Y U 39 9T Suee W € oad R § 0t adeaw ¥

o anore : B 5, emwet o aw § awond ¢ & S

e army R 4T ¢ Srerd FRIEH, AEEIT ST 1 S 9 9 5 @
F g Uf was F 9T 5 ¢ o 9w ¥ S i S S | 6
W & g i o e o e gl | (AR o ae)

To Set-up LT.L and Polytechnic College

*§72. Shri Rameshwar Dayal Rajora : Will the Technical Education
Minister be pleased 1o state whether there is any proposal under consideration
of the Govt. to set-up an 1.T.1. and Polytechnic College at Bawal, if so; the details
thergof ?

Revenue Minister {Shri Mahender Partap Siagh) : No, Sir.
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Extention of Palwal Grain Market

" *892. Shri Subhash Chaudhary : Will the Agriculture Minister be pleased
to state whether it 1s a fact that Palwal Grain Market is in-sufficient to cater to
the need of the farmers of Palwal; if so, whether there is any proposal under
consideration of the Government to extend the aforesaid Grain Market
togetherwith the time by which it is likely to be extended ?

Agriculture Minister (Sardar Paramvir Singh) : No, Sir
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Shri Randeep Singh Surjewala @ Speaker Sir, we are very seriously
discussing the question hour. No specific question is being raised by my leamed
friend. We ean not have a debate. He should put 2 separate notice on the
procurement in Palwal Mandi. We can not continug t0 have a debate in the question
hour.
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Shri Randeep Singh Surjewala : Speaker Sir, there is no debate
happending on the procurement in Palwal Mandi. A specific question has to be
put. He s not putting a specific question. 1 would request the Chair that the next
question be taken up so that we do not waste the time of the House in the question
hour. (Interruption and noise)

Vacant Posts of Headmasters

*923. Shri Mamu Ram : Will the Education Minister be pleased to state
whether it is a fact that posts of Headmasters are lying vacant in Nilokheri
Constituency; if 5o, the time by which these posts are likely to be filled up ?

Education Minister (Smt. Geeta Bhukkal, Matanhail) ; Sir, a staternent
is laid on the table of the house.

Statement

At present 21 posts of Headmasters High School are sanctioned in
Nilokheri Constituency and 19 posts are lying vacant. However, additional charge
has been given to senior most master of same school or Headmaster/Principat
of neatby School for smooth functioning of these schools. The detail of each
school is given as under :—
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[Smt. Geeta Bhuklal Matanhail] ,

St Name of School Whether Post Additional Charge

No. of Headmaster givento
Iyingz vacant
1. Govt. High School, Yes Sh. Parveen, C&V Tr. of
Anjanthali same school
2. Govl. High School, Barthal Yes Sh. Hira Lal, Master of same
school
3. Govt. High $chool, Bhisin Yes Sh. L.P. $harma, C&V Tr. of
Khurd same school
4. Govt. High School, Jamba Yes Sh. Munish, Master of same
school
5. Gowt High School, Kalsi Yes Sh. Rakesh, Master of same
Barsalu school
6.  Govt. High School, Karsa Dod Yes 8h. Maresh, Math Master of
same school
7.  Govt High School, KeerMajra  Yes 5h. Brij Bhushan, Master of
same school
& Govt. High School, Naraina Yis Sh, Rakesh, Math Master of
same school
9. Govt High School, Ratpur Yo " &h, Samwat, Math Master aof
Roran ‘ ‘ same school
10.  Govt. High School, Ramanarmani ~ Yes Headmaster, Govt. High
School, Moli Jagit
11, Govt. High School, Samana Yes %h. Satbir Singh, Math Master
Bahu of same school
12.  Govt. High School, Sarrwat Yes Smt, Nisha Principal of near by
&r. Sec. School
13, Govt High School, Sikri Yes Headmaster, Govt. High
Schoal, Sandhir
14,  Govt. High School, Sounkara Yes Sh. Baldev, Master of same
school
15, Govt High School, Bultanpur Yes $h. Devender, C&V Tr. of
) same school
16.  Govt. High School, Takhana Yes Sh. Rajesh, Math Master of
same school
17.  Govt. High School, Araupur Yes Senior Most Master ofthe
same school
18.  Govt, High School, Dacher Yes Senior Most Master of the
same school
19.  Govt. High School, Gonder Yes Senior Most Master of the
same school

* ‘Phe promotion case to the post of Headmasters High School is in process and these
vacancies are likely to be filled up within three months.
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Mr, Speaker ; This is a separate question,
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Mz, Speaker : We welcome all the students and teachers who are present
here on behalf of the Assembly.

AT T U e (o)
Construction of New Building for M.C. Karnal

+947 Smt. Sumita Singh : Will the Minister of State for Urban Local
Bodies be pleased to state whether there is any scheme under consideration of
the Governiment to congtract a new building for the Headquarter of the Municipal
Carporation as the present building of the Headquarter of the Municipal
Corpaoration is in a dilapidated condition ?

Minister of State for Urban Local Bodies (Shri Gopal Kanda) : Yes
Sir.

el wfrar RiT ¢ oreer Sy, wEHT HE O AT g e g
¥ fenr & g fore & oo e <R B T8 s et € s s e =
et g @ R B o wrs fadee B T ¥ | gud an-ne g s o
et & 5 59 T %4 T H g6 SR O ) e SN HA S 8 ot ?
(Feret)

o TaTeT erowT : sree wete, ¥ angd e & Al e o T
reaT & R ST @ oft QU S € waet & Thg i R & e
3 fore fafved B08 22.2.2012 B T HoY FU frer si=er 5 for far g |
Tt 3 oIy ST € o o R E & WAl | B S, T B IEE
TS 0 & e o ®e R ¥y 2012-13 & wore F ¥ o +fr Wi R
SR o 59 °9 & ofT a6 3% 9T B g o W |

7o SIS T 1 oTeTE Wiy, ¥ e wiEw & At d= o § S
vt £ i et ST T ot gt & vl IR ST e et S
7 S E 1 ot & R o derrerdt  ww o7 B e AE ¥ | % T TN
W%wwmwmﬁwmm%wma&wa
Hes o THTS 4 B el e a5t o wEnd | (Fre)
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ot T O : e WSS, Tl GWE B e & wrdd 1 aed
AN & 1T T T o SYdvrs gwg 2 98 Sl |

<t grezr « == A, T ang i o & v o arle S s A ¥y
¥ v e : 4, ol T & vk e i g ¥

& 3 TR 49 ¢ ord "Eeg, ¥ o wrary & gl sh o &
ST =TT € 2 =T dergat e Fm w5 fafeT i s B e wea
& T & il gw sy v ey = onfes ferd S R S ww
&)

A T e e wEieE, 9% aen & fdwee ¥ e o ¥ waw &
ST % R Fee A 5 9% St ot AR R o ffes ol e &
% TAET AP B ST ST S |

Mir. Speaker : Hon'ble Parliamentary Affairs Minister, what is Government
doing regarding the elections of the Corporations ?

Shri Randeep Singh Surjewala : Speaker Sir, as the Hon'ble Minister
has pointed out that the mateer is under active consideration of the Government
and we will be soon coming out with an appropriate notification for the same. As
qua construction of building for the corporation is concerned, we are aware of
that, Hon'ble Minister has already taken action for Gurgaon and similarly for
Kamal. Land has already been identified for other Corporations also. Appropriate
pieces of land with futuristic planning is being identified and we will be taking
action for Panchlula, Rohtak, Gurgaon and Kamal including Ambala Municipal
Corporation and necessary funds are algo either being generated by the
Corporations concemed or we will be arranging or providing some hand holding
in support.

Mr. Speaker : Shri Krishan Pal Ji, this is the sixth supplementary.

Y 87 I T ¢ e Wiy, § armaeh mreep & arsier s of & o
m%%ﬁaﬁﬁm%wﬁ%&wﬁ%&m%aﬁﬁmﬁﬁm
5 2T i HETS & |

S$hri Randeep Singh Surjewala ; Speaker Sir, I have already answered. |
hope that my learned friend should have given a specific notice. He should have
put a specific question, He should have given a notice to Haryana Vidhan Sabha
Secretariat. We would have come out with a more elaborate reply. He has still
raised the issue and I have answered on behalf of the Government that this matter
is under active consideration of the Government and we will be coming out with
an appropriate notification soon,
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C.HLC. at Village Juan

*937 Shri Jaghir Singh : Will the Heaith Minister be pleased 1o state—

{a)  whether CHC at village Juan has been constmucted; ¥ so, the date
and month of completion;

(b)  the mmmber of posts of M.O. & Para Medical Staff sanctioned and
' posted in the aforesaid CHC; and

(c}  the details of medical equipments & machines ltke X-ray machine,
Ultra Sound Machine ete. that have been installed therein ?

Health Minister (Rao Narender Singh) : 5ir, a statemnent is placed on
the table of the house.

Statement

(a}  The construction work of the Community Health Centre, Juan was
completed on 23.08.2009,

(b)  The sanctioned posts of M.O. & Para Medical Staff are as below :

Sr. No. Particwlars of the post Sanctioned Filled

Senior Medical Officer
Medical Officer
Dental Surgeon
Pharmacist

Laboratory Technician
QOphthalmic Assistant
Block Extension Educator
Staff Nurse

MPHS (Male)

MPHS (Female)
MPHW (Male)
MEHW (Female)

'{}Oﬁslmm-hbl't-dsl—;

._.
=

—
j—
—_— et e e b mei e B B = B

Pl et pad pmd A verd bt g B e e

—
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Y
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Details of medical equipments installed are as under . —

Dental Chair, Delivery Table, Suction Machine, Weighing Machine,
BP Apparatus, Eye Vision Drum, Ophthalmoscope & Laboratory
Microscope, Family Flanning Kit, MTP Kit, Stethoscope, Foetal
Doppler, Inverter, Refraction Trial Box, Examination Table, Oxygen
Trolley with Cylinder. X-Ray & Ultrasound Machine have not been
mgtalled yet. -

o o fiie i ¢ arsae wErEd, & ondy wra § A Ao off
e & T wreaT £ e i wresy d, O # o @) o Hagle wad
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o e SRENY ¢ FOE HERE, S8 9T 70 aoiE ww B R ¥
wafire wel o St w5 ffET & orr )
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sredher # iy e St & ael ot feat et o At o g2 ¥ o e
awer feedy Uit wefe gy o wE oft gee Rdw & ar Froamd |
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ot ST ¢ TF wies, YA 9EE B ol av 9ee & Sy gaw 29
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=7El § 5 U wer 7 TR Steeed 3 wh ¥ ol o aw o 2teeef o wedf
Bl ®Y Fareny s & o F o e ¥ sy 8 Stwed 2 BT S 9
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Mr. Speaker : General Question. Seat W& S |

T 0 4 : oo weem, W9 wed O qomT o B 59wy ase el
T T & Ry ot o W g & g ¥ | R R e i dt W@
¥\ e fag fearfifee ord 8 =1 g & wor v Ol e R R E ol
g2 A, 2012 & N G 9% HH HT A |

A eI T I : orsga weew, § onud wrEm & g g of &
e wrear € s fred Rt o 7 4 el il st § o 8 sy
qae o Rded § ue adl 2Ry ofi uw Sieet o | o B By gl W A
TF B s T AT 5 24 g9 o wd & gwar | ersy 21 3wt i

150-200 Rt ¥ ot i o ST G0 qoerd 98 o g | A o A ¥ Ry
ggl o qu W 8wy |

Mr. Speaker : This is a demand. So, no need to answer.

S SR AR =R W, A | S droa . o) semt dee
Y. 7 Rt wrer Wi 9 A QR &, 9 & wwet wshe ¥ o v wme g
T B4 9 v WAL ' W vsd € ol W A weidew g S
vedt ¥ 1 ¥ e e & o= ot F g a6 et 97 qu = ey o W
Far st ofR o @ i o% et sl ey wfear St @ & sodd e

T 1% R W, 3 Ave WA ¥, afe oz o il g d,
O % HHIE o AW O 9% 9€ O @@ @ iy s

Mr. Speaker : Nayyar Ji, you will give a separate question.

A giver Riw : orerg wéiee, <if wme IS CHOPHC A ar &
e e § w5 A & g of o @R s o w75 s § 200
S T AT T & A el U% U B R A et 7 B, T e 5w
YT & i frae ol R & O e o @ 8 s 0eer ¥ ue et Ta @t
Y O ER @ !
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T Tom fE + ol qRe, B B B Sk S & e Sl
m%ﬁﬂﬂwmﬁuwﬁs‘ﬁmwmﬁﬁwww
T &y |

vy gfvar e« orera wEem, eI Sfimew weTe § SR SH @
e | T S @I giFec TEf 2/ | By rotation everybody should give duty
at night.

Mr. Speaker : Alright, complaint may be give in writing.

e 4T T ¢ arceng e, m%@arw%ﬁaw@ﬁw«ﬁw‘iw@r
2 oTTs folt St o gyl TR AR ¥

Bye-Pass at Barwala City

#1097, Shri Ram Niwas Ghorela ; Will the PWD (B&R) Minister be
pleased to state the time by which the construction work of Bye-Pass of Barwala
City is likely to be started 7

Industries Minister (Shri Randeep Singh Surjewala) : 'er this project
is being handled by National Highway Authorlty of India (NHAI). No date can be
given.

Ay 7 g B : otemer wEeg, § s wverd § W O § 9 @
reaT & R ot 3% o T @ g9 A W B Qe E 7

oY opapa : Terh AL F A o o S & Rar ¥

T Aot T « oremm wekay, ¥ emady wmeaw § F of T & g agw
fo Tras & SRt TRT ARIEYT, TOre™ HYER 75 WEH Ol 918 U SR A Ao
& fear & afer ox sry we 7E) 991 & 1 anror sftaren & Rl o v T o
ol & ) de o ¥ ) gmfng gA sl F R < ger am R 98 verRa
T e & Fafe Ela SR W U B © |

it areer ¢ v sy TREE wew qivg |

o gt R+ rer wevE, ¥ 9 9 X 1T E | o SR TE Ry
& St TG G ST ATE ¥ T ARSI 9 9 @ 95 § O W 9%
T W G BN 7 e A T v O a5 R Sl o e €, 118
g OB AT G, T UG oF (4T B 91 B8, WE el W 9 9w @ HY @l
&7 T § T% e el o ong eod i e wee o1 Sre Band i & e e |

o e RS : Y, T § oo dieen gga et s ¥ ) Tg & agw W
AT ¥, Treq ¥ 58 a0 o 6 awen gy |
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Yaftrrr T

Aoy Bpror Herdy ¢ wfta wx, 72 feme 6T 1T ¥ and [ would like a
personal explanation on this, a5 ¥ e 98 @8l ( (AR T SHTUH)

AT W Q¥ S (TRORm)
Wﬂﬁ'ﬁv:aﬂwmmaﬁwﬁaﬁr,wmmﬁmm#&
ey a1y | e W, wieT ¥ 54 At o Rl ¥ ey 9 ¥

T qEgE I+ e AEiey, T

Mr. Speaker ; Nothing to be recorded,

o Tordvy fifE v ¢« orerE weiey, W R A §, Ay dhg
4 Y oy T ey o A i A et H o e A {6 S Sl e
w7, e & der 8T, & e & € a5 we g widnn | B ey oy R wg
%, ey wra T @ O AITE { orere R, BT Y usH! g1 sl 7 a8
ferofer forar ¥ P wiref oo XS sl | el rew DR SRgaEr W
ToRaT # © aet & g% 2 ol e oY o & F 7% ovan # wEE
Fe HE + SfET & 1 & 1% I% 999 95 HEF T AR g9 g wn
¥ 1267 F0s w93 wF B 70 g B Srf-owaid. o Ry swr E
7% T e arerl, e, s R, s, el S frenel oy oigalr
T g U g el & I 59S SR AR § o The road has already been
bidded. The agreement is being shortly signed with the concessionaire. You know,
Sir and the House also knows, once a road has been bidded then work has to be
started by concessionaire, If, | spend money out of the State exchequer now in
this month, [ know for a month or two some problem will remain till road
construction starts but then it will be giving State exchequer money to & private
contractor and it will be unfair. ] know that the road is not in a very good condition
that is why # four laned road is being constructed at a ¢ost of 1267 crore rupees.
Land acquisition cost is being paid by State Government and cost of shifting of
amenities is being paid by the State Government. What will it do, Sir to their
- area, to all the rest of Southersn Haryana, it will open up economic activities from
Maharashtra, Gujrat and Rajasthan for this arca and Haryana. All the wraffic that
now goes through NH-§ towards Delhi and to other States that waffic will start
flowing on this road. It will come up to Kharak. Road from Kharak to Robtak, we
have already constructed, Rohtak to Jind is National Highway again. We have
already got it tendered, the work is going on. Jind to Kaithal, we have already
constructed, it i a State Highway. Kaithal to Ambala, NH-63, has ajready gone
on bidding for four laning so, we will be bringing the traffic of Jammu-Kashmir,

e & ezt Rt w8 far o ¢
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Punjab, Himachal Pradesh, Saharanpur ew. belt of Western Uttar Pradesh and
taking it through Haryana and then connecting it right up to Kotputli thereby saving
Delhi also and giving immense benefit to backward area of Haryana, (Interruption)
e T aft T G T e & gad F o o e &7 S W o i
ST T Sis @Y T o e & | This is what we are doing.

o Fow fifE : wiese e, & wsly off & aearen anure & @ § g e
& o el ST S AT BT Of g Y O e R O o
e g & | B & B sregeiie Rewe & nf ¥y a9 Fs glwaier &
T By gt war e wRe R AT ¥ O B wel @ aES €, S o
T G o ST &Y

i Tl fife GEam ; oree WENew, T3 Y9 B Ho 65 ¥ TaRAC
sites efa 3 vy oy faams o far ¥ ofi <) et & o R P 9
AT T ST gere | Rl gwen ferew o T & R
T & Ser w50 e TEETe aift S & gResr SdenT, SR dR N
T sz % fore g Wiz faeme @ o & oiifes wuwidT ¥ 1 o et €1
& 3, G o T &l 9% TRt See oy ot ot SRar S T r v
Yot Ty orefRE ol Sfear & wy LA qed S e T and
perhaps to the empowered committee of Govt. of India of Ministers &% IR |
%ﬁm@wﬁaﬁ%ﬁgﬁﬂéﬁwmmlm%wmmﬂ
R | 7,60 frrieR T e wwe o S T | e aRr & S BT § 9% =i
R = TS wr amentta ¥ ol BF wsfras € ¥ | e I wadw wd
fopr o S & At TyEe S T e ot s A SEe e e A d
AT | s TrerTTer SEl-ET aeei & e angare ot v anfier ¥

To Set up a Solid Waste Treatment Plant at Barara

#997. Shri Rajbir Singh Barara : Will the Minister of State for Urban
Local Bodies be pleased to state whether there is any proposal under consideration
of the Government to set up a Solid Waste Treatment Plant in Barara ?

Minister of State for Urban Local Bodies (Shri Gopal Kanda) : No,
Sir,

oy o Ry et : s ey, § sl wew § A o 4 ot
i o areT Ty Fefaror Rrahi sl 50,000 ¥ g Hifers e fedie e
it T TR W T P g R spr-an W ¥ o ol we o s ¥
e g A & e T R

o T B+ A M, S WA § F AT FEET B A
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At ghivar e ﬂwaw@w,ﬁmmmvﬁuwﬁﬁﬁﬁm
=TE g o TptEe 5 W gEd A B sl sl gerEl o ¥ 9ife R
owie wie & Hesa 9 @ o ol 9 e diey @1 W A g 41, 1%
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T FIT 95 , q51 view 4 Oied g% @@ 3, sudt ulem snfr &

- Construction of Power House at Village Mund

*911. Shri Zile Ram Sharma : Will the Power Minister be pleased to
state the status of construction of the 220 KV Power House at village Mund and
33 KV Power House at village Picholia togetherwith the time by which these
Power Houses are likely to be completed ?

Power Minister (Capt. Ajay Singh Yadav) : Sir, the construction of
220 KV sub-station at village Mund with 1x100 MVA, 220/132 KV + 1x20/25
MVA, 132/33 KV transformers has been approved. Bids for tunkey construction
of this sub-station opened on 19.12.2011 and are under evaluation. Contract for
this work is likely to be awarded by May 2012, The wotk is likely to be completed
by September 2013, ‘

33 ¥V sub-station Picholia with 1x10 MVA, 33/11 KV transformer has
also been approved with its feeding from 132 KV sub-station Staundi. Notice
Inviting Tender (NIT) for turrkey construction of 33 KV sub-station Picholia has
been opened on 8.2.2012 and the work is likely to be completed by 31.3.2013.

it it T e ¢ s whe, ¥ eass gy A e ol | wre
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wIe & % #Y 50 9l ¥ o 33 AT e m Y opiw e widin
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Problem of Monkeys

*863. Smt. Kavita Jain : Will the Forest Minister be pleased to state
whether any scheme has been formulated to overcome the problem of monkeys
in the State ? ‘

Power Minister (Capt. Ajay'Singh Yadav) ¢ Yes, Sir. However, there is
no formal scheme as such. But there are certain measures in place to deal with
the problem of monkeys, '

Aot wfaay & : vt w7, % daw S & ofe aites @ wdv & ajer
aedf o7 Srteies ST & | Ty AT ¥ e & ofay i, e= o gut g
T8 ¥ | gerr itag et 89 & I 58 aOE & ow & oy B SR S
T T wrd orelt | S w o A ¥ o el e A o wed e
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1 g1 & Faed ¥ aul o # Sy o @ F o @ ol ¥, ¥ s awf
T T @ o Jome
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Tradition of Jangam Community

%944, Sh. Krishan Lal Panwar ; Will the Welfare of 5C & BC Minister
be pleased to state—

(a) the steps being taken by the Government to protect the Jangam
Community in the State as the same has been declared as a sub-
caste of Jogi Community i.e. Jangam-Jogi togetherwith the total
population of the Jangam Cotminunity in the State; and

(b). whether any special grant has been released by the UNESCO to the
- Government of India for the Jangam Communmity; if so, the amount
of grant released to Haryana Government out of the said grant ?

Education Minister (Smi. Geeta Bhukkal Matanhail) :

{(8)  Sir, It is submitted that there is no threat to Jangam Community in
the State. In fact, the endeavour of the Government i$ to look after
the interest of all sections of the society and their welfare, In order
to facilitate Socio-Economic Development of Jangam Community
the following steps are being taken by the Government :

1. Provision of 16% reservation in the Government services
as Jangams are under Block A of the Backward Class list of
the State.

2. A sum of Rs. 75/~ to Rs. 200/- per month for boys and Rs.
‘ 150/- to Rs. 400/- per month for girls from st to 12th Class.

3. {Under Post Matric Scholarship, a sum of Rs. 750/- per month
i5 provided.

4, For students obtaining 80% in Urban Areas and 75% in Rural
Areas in 10th Class, a sum of Rs. 8,000/~ per annum i5
provided.

3. Free Computer Training to facilitate employment alongwith
a stipend of Rs, 250/~ per month.
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6. Under Tailoring Training Scheme girls/widows/destitute
wotnen are given free one year training alongwith stipend
and frece sewing machine after completion of training.

7. Hoste! facilities are provided to students.

g On the occasion of marriage of girls/widows under Below
Poverty Line category, a financial help of Rs. 11,000/~ under
Inglira Gandhj Priyadarshini Vivah Shagun Yojna.

In addition, financial assistance is also provided as under :

1. A loan upto Rs. 5.00 lacs @ 6% to 8% per annum for activities
relating to Dairy, Agriculture implements ate.

2. A loan upto Rs. 5.00 lacs @ 6% to 8% per annum for activities
relating to kiryana shops, barber shops, tea shops etc.

3. A loan upto Rs. 5.00 lacs @ 6% to 8% per annum for activities
retating to beauty parlour, mobile repalr, electrical/electronic repair
and auto repair ete,

4. A loan upto Rs. 5.00 lacs @ 6% to §% per aonum for purchase of
Taxi/Jesp.

5. A loan (@ 4% for boys and 3.5% per annim for girls students upto
" Rs. 10.00 lacs for Higher Education in India and Rs. 20.00 lacs for
abroad in the field of Technical and Medical Sectors.

6. Under the Housing-cum-Dwelling units, a loan upto Rs, 1.00 lac
(@ 3% per annum.

As regards total population of the Jangam Community in the State, it is
clarified that figures of Census-2011 are vet to be published.

(b) Mo, Sir.
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New Roads in Prithla Constituency

#8%9. Shri Raghubir Singh Tewatia : Will the PWD (B&R) Minister
be pleased to state whether it is fact that no mew road has been constructed in
Prithla Assembly Constituency from the year 2009 tll date; if 5o, whether there
15 any proposal under consideration of the Government to construct any new
road during the year 2012-13 in the said constituency togetherwith the time by
which new roads are likely to be constructed ?
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Industries Minister (Shri Randeep Singh Surjewala) : No, 5ir. Roads
have been constructed. Details are as under (—

{a) New roads ;

Department Mo. of roads  Length of roads Cost (in lacs)
{km)

PWD (B & R) 1 4.45 167.04

HSAM Board 6 15.28 231.66

(b) Widening/Strengthening/improvement of roads ;

Department No. of roads  Length (in km) Cost (in facs)
PWD (B & R) 50 ' 90,45 1262.07
HSAM Board 19 42.78 285.55

ot vgdie file qafen : storm wee, § srad wrsgw & Aol oft & o
forg & & TeeT @ aare SR € | Y el & el & F wrne 100 W §
T ] o TR SEa O © AR gul w5 Tsd W € ol ot Yaw R
PreerTr et & o el W AEE AW @ BE I T ¥ ¥ s adey &
TP e 2 15 77 @ W oft et € el s wed s wit E E o e
# E, et iy ST Wi gg § S Ae & ol s €
@ Mr. Speaker : Hon'ble Members, now the question hour is over.

e 45(1) @ ol @& & A | W T IRIRGT TH 5
fafera s

Electricity to Deras and Dhanies

*935. Shri Ashok Kumar Arora : Will the Power Minister be pleased to
state the percentage of amount given by the Government to supply electricity to
Deras & Dhanies of villages togetherwith the percentage of amount to be given
by the Deras and Dhanies of villages for such electricity supply ?
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Scheme for Improvement of Cleanliness

*968. Shri Devender Kumar Bansal ;: Will the Minister of State for
Urban Local Bodies be pleased to state whether there is any scheme under
consideration of the Government to improve cleanliness of roads, Parks, Dividers
of Roads and Bathrooms of all markets of Panchkula ?

oy 2wl Frerg T sl (ol v o) ¢ & S o

Action against Overloaded Tractors/Trocks
*1000, Smt. Savitri Jindal : Will the Chief Minisier be pleased to state—

{2)  whether there are any riles to regulate the movement of uvefloaded
“Tractor Trolleys/Trucks carrying chaffs and straw; and

‘(b) if so, whether any action has been taken against the overloaded
- Tractor Trolleys/Trucks togetherwith the details of action taken
during the last three years 7

ey (o e s )
(@) o, e ol o

(@ @ 2009, 2010 SR 2011 AT TR T AT B R A
sifermife Yooy oftrdtagi & A 81, 176 & 208 T fed
g ¥

Sewerage System in Pinjore

*008. Shri Pardeep Chaudhary : Will the Public Health Engineering

- Minister be pleased to state whether it is a fact that the laying of SEWErage System

in Pinjore town was started about three years ago; if so, the time by which the
aforesaid work is likely to be completed ?

o e R (v R ) ¢ B, e ot 1 e
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Roads Repaired in Badhra Constituency

*974, Col. Raghubir Singh : witl the PWD (B&R) Minister be pleased
to state—

(a) the details of the roads repaied in the viliages of Badhra
Constituency during the period from March, 2010 to January, 2012;
and

(b)  whether there is any proposal under consideration of the
Government to repair the damaged roads in the villages of Badhra
Constituency during the period from March, 2012 to February,
2013 if 50, the names of such roads togetherwith the time by which
these roads are likely to be repaired ?

e oy (i vy R g |
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T%F) (I35 5.3 2453) 5,75 48.00
(iv) SR & SRel 9TF (9P A.E. 2380) 3.00 25.00
() aiEE ¥ S s (TEw s, 2427) 1.50  20.00
(vi) AT Y HRH 92 (T AR 2428) 3.50 30.00
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(i) HisEwEE-aae 955 (ELa.-126) 24.00  130.00
' Y. 0 & 24.00 (FTH oA 2362)

(if)  gene-SesE 9e% (TH.5.31T-125) 19.00  250.00
fe AT, 7.00 ¥ 26.00 (g% a3 2880)
(i) =il ogw (ordhanm-124) 18.02 45.00

ff. 30.55 ¥ 48.57 (wzw ang.dl. 2362)
(i)  &F o, worg i 8 galE e wadt

Anganwari Centres in the States

. *§97. Shri Ram Pal Majra : Will the Women and Child Deve‘!opment
Minigter be pleased to state—

{a}  the total nurnber of Anganwari Centres in the State togetherwith
the number of Anganwari Centres which are functioning in
Government buildings and non-Government buildings separately;
and

(b)  whether there is any proposal under consideration of the
Government to provide Government building to each Anganwari
Centre; if so, the time by which the Government buildings are likely
to be provided 7 ‘
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| . Air Travel in Business Class

141, Shri Sampat Singh : Will the Chief Minister be pleased to state—

(a) the officers who are ¢ntitled for business class for-travelling by
Alr;
(b)  the class in which the MLAs are entitled to travel by Air; and

(¢)  whether there is any proposal under consideration of the
Government to allow air travel to MLAs in business ¢lass ?
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Persons appointed in the Land Record Department

184, Shri Pardeep Chaudhary : Will the Revenue and Disaster
Management Minister be pleased to state the total number of persons, post wise,
appointed in the Land Records Department alongwith their names, father's name,
permanent and postal addresses, during the period from 1.4.2005 to 31.12.2011
year-wise ?

TR 4t (ﬁfﬂrﬁamﬁm:aﬂmﬁﬁﬁg 1.4.2005 & 31.12.2011 %}
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Posting of Teaching Staff
21¥. Shri Ajay Singh Chautala : Will the Technical Education Minister

be pleased to state whether it is a fact that neither the required Teaching staff has
been posted nor the students as per the number of sanctioned seats have been
admitted in the Government Polytechnic, Manesar (Gurgaon), if 50, the reasons
thereof ¥
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Children Suffering from Malnutrition

142. Shri Sampat Singh : Will the Health Minigter be pleased to state—

(a)

(b)

(c)

the percentage of children in Haryana who were found suffering
from malnutrition L.e. from stunting (Jess height according to age)
under weight and wasted (less welght according to height} according
10 the national family health survey (NFHS IIT);

whether the State Health Department or any other agency has made
any survey on children maloutrition, if yes, the perventage thereof,
if not, whether the State Government is likely to conduct the survey;
and

the steps being taken by the State Government for improvement of
nutrition intakes in children in general and in the children below 2
years of age in particular because ICSD and mid-day meal schemes
do not cover children below 2 years of age that form a large fraction
of the under nourished kids under 3 years ?
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Hunding Over Khedar Thermal Power Plant

212. Shri Ajay Singh Chautala : Will the Power Minister be pleased to

statem—

(a)  the time by which Khedar Thermal Power Plant was i0 be handed
over 1o the HPGCL, after duly commissioning both the units, by
the concerned company, as per terms of contract;

(b}  whether units No. 1 and 2 have been commissioned; if so, the date
of commissioning of these units; and

(c)  whether the Performance Guarantee Test of both the units, as at
(b) above has been done satisfactorily; if so, the details thereof ?
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Availability of Rooms at Haryana Bhawan

143. Shri Sampat Singh : Will the Chief Minister be pleased to state.

()

(&)

(c)

the number of rooms in Haryana Bhawan for MLA's/Officers etc.
together with the arrangement for the staff accompanying the guests
who stay in Harvana Bhawan; :

whether any staff room or quarters have been permanently
occupied/locked by some staff: if yes, the number thercof and
whether is it true that the staff accompanying the VIPs do not pet
proper place to rest in Harvana Bhawan; and

‘whether there is any proposa] under consideration of the Haryana

Government to construct extra rooms for the staff if ves, the time
by which such rooms are likely to be constructed/completed ?
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Scheme of Meet Out the Shortage of Power

213. Shri Ajay Singh Chautala : Will the Power Minister be pleased to
state whether the Government has formulated any scherne to meet out the shortage
of power during the ensuing kharif season; if 56, the details thereof ?
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Constitution of Departmental Committees

144. Shri Sampat Singh : Wil the Parliamentary Affairs Minister be
pleased to state whether there is any proposal under consideration of the
Government for constituting departmental committees of MLAs to discuss the
demands of the budget before putting the same for discussion in the Assembly as
pet the parlismentary practice in the country ?
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Penalty for Delay

214. Shri Ajay Singh Chautala : Will the Power Minister be pleased to
state whether there is any condition in the terms and conditions for imposing
penalty on the company concerned for the delay of commissioning the units of
Thermal Power Plants, at Yamwunanagar and Khedar (Hisar); if so, whether any
penalty for the delay has been imposed alongwith the details thereof 7
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Mr. Speaker : Now, the Parliamentary Affairs Minister will make the
obituary reference. (interruptions)
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Mr. Speaker : There is obituary reference going on. It is very strange.
What are you doing ? T have ammounced.

Industries Minister (Shri Randeep Singh Surjewala) : Sir, This House
places on record its deep sense of sorrow on the sad and untimely demise of four
innocent children who lost their lives in a tractor trofley incident which feli on
Jassans Minor in district Sirsa on March 4, 2012,

These innocent children have been snatched from us by the cruel hands of
death. May the Almighty give the power to the families to bear this irreparable
loss. ‘

This House resolves to send its hear felt condolences to the members of
the bereaved families.
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Mr. Speaker : Hon'ble Members, 1 associate myself with the obituary
reference made by the Parliamentary Affairs Minister and the feelings expressed
by other Members of the House. I also deeply feel grieved on the said and tragic
demise of four innocent children who lost their lives in tractor trolley incident
which fell in Jassana Minor in Sirsa district on March 4, 2012, Untimely death at
A Very young age is an immeparable loss to the families to which these children
belonged. 1 know it is very difficult for the parents to bear this loss, T pray to
Almighly to give peace to the departed souls. T will convey the feelings of this
House to the bereaved families. Now | request you all to kindly stand up to pay
homage to the departed souls.

(At this stage, the House stood in silence as a mark of respect to the
memory of deceased for two mirmites. )

%Wﬁw:mﬂmﬁﬁﬁﬂwﬁf%mwal

M. Speaker : No, no. Please sit down, {Interruption) Just listen to me. |
am telling you something very important. (Interruption) Please sit down. You are
requested to resume your seats. You please resurne your seats. Let me read out.
{Interruption)

Shri Randeep Singh Surjewala : Sir, he can not flash newspaper in this
fashion in the House. §X, TR A0rT oft @ ofre Rer oft o ammeer @ g
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Mr. Speaker : Hon'ble Members, I had received intimation from Shri
Sultan Singh, Chief Parliamentary Secretary, Irrigation & Transport, Haryana dated
2nd March, 2012, which reads as under :

"Due to some urgent domestic circumstances and family function
I am unable to attend the Haryana Vidhan Sabha Session on 5th and
6th March, 2012, Kindly allow me leave for the above mentioned
period."

Thanking you in anticipation.”

Mr. Speaker : Is it the pleasure of the House that leave of abzence may be
granted to Shri Sultan Singh Chisf Parliamentary Secretary, to atiend the Sittings
of Haryana Vidhan Sabha Session on 5th and 6th March, 2012,

Voices : Yes, yes.

Mr. Speaker : Hon'ble Members. 1 had received an intimation. from
Rao Yadvendra Singh, ML.A dated 2nd March, 2012, which reads as under :—

"I will not be able to attend the sittings of Harvana Vidhan Sabba
session from Sth March, 2012 to 7tk March, 2012 and 9th March,
2012 due to personal reasons. | shall be grateful for allowing me
"leave of absence for these days."

Mr. Speaker ; Is it the pleasure of the House that leave of absence may be
granted to Rao Yadvendra Singh, MLA to atend the Sittings of Haryana Vidhan
Sabha Session from 5th March, 2012 to 7th March, 2012 and 9th March, 2012,

Voices : Yes, yes.

&t sfver faer : onary wEEE, o9 WY BER o RS e ) (e o
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Mr. Speaker : First let me read out. (Noise and interruption),
A g Rt - srene wERY, * % * (9w s

=Y THYUIRT AT ¢ STe2rer WElgy, * * ¢ (3¢ o 2rae)

4 T YO ¢ aremer W, ¢t ¢ (91 17 =yeram)

Mr. Speaker : Nothing is to be recorded whatever they are speaking without
my pertnission. {Interruption) Not to be recorded.

o ordir RiE grivam « srarg wéiw, e Al ae @ g
AR T T weu gt | R S s A A Y A T ama A (ST 1
EIEE) ‘ '

M. Speaker : Today is the Budget day s0 no other business can be taken.
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T | (Wq&mm)wﬁﬁsﬁa%m@%ﬁaﬁrw%mﬁrwéqﬁw
T E 1 (e TT =)

ot onfrer T+ aremrey s, * % * (AT T reran)

A T O ¢ ST wEEE, * t (9IR q =ere)

AT FONH O : S W, ¢ % ¢ (30T o suaem)

Mr, Speaker : Not to be recorded. (Interruption)

& o e qwe = v wEve, o e 3 i € wi & swe
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Mr. Speaker : Captain Sahib, I will invite you to call. Hon'ble members,
as promised I am to inform the House that half an hour discussion on the following
will take place as under :--

(i)  Regarding development works in Mewat area,

(ii)  Regarding Floor Rates decided upon under land Acquisition Poliéy
by various State Courts over last 10 years.

(iii) Regarding validity of the Constitution of the Committee of the
House to examine the irregularities committed by the Trusts/
Societies of family members of Shri Om Prakash Chautala, MLA
when disproportionate assets case is pending in CBI Court against
Sh. Om Prakash Chautala regarding which the Hon'ble Members

=g & ST fepte T fpr
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had asked me the question so, the first and second points will take
place on 7th March, 2012 and the third on 9th March, 2012.

ot I i wpawl : oreE WERE, 5@ 9§ s s WvE £ o o Ry
it 59 T ey fp =l ey ona ey Srerlie B
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"Mr. Speaker : Are you ready to discuss this issue 7
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Shri Sher Singh Barshami : Yes, we are ready.

Mr. Speaker ;: On the whole issue ?

Shri Sher Singh Barshami : Yes"

o7 ST GG | ST Y & e W ¥ | F wed fwpv a g | (0
T S T wE @ S o e wwan 9 (e od ergen)

ot dre R Tpomdt : vt B, 910 20 39 v B are § shae Ry o
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Mr. Speaker : I said on the whole issue of it. (Noise & [nterruption).

Shri Sher Singh Barshami : No, No, No.

o ol AR 0 ¢ 8 WY, T e gw R A ar B o av R
Ty & T & T el p 3w 9 uT gt wer @ off | Az off 3 sitsdme
34 9w % fong fpar ar o

Mr. Speaker : Mr. Badshami just listen to me. The part of the proccedings
is an under —

"Mr. Speaker : Are you ready to discuss this issue 7
Shri Sher Singh Barshami : Yes, we are ready.

My, Speaker : On the whole issue of it."

A anifien e srdven + wftet oY, o w6t e o B o e A
RS & wawl & A7 TE gud Tt N IR e oft ¥ v Somm ar |

E R e R R d E E o T ————
T a¥ W 7=l 18 T

#t I fiw wzawd : Wt we, ¥ oRfarlis sndasf Bfe 3 o 7o
ferar & 7% Parliamentary Affairs Minister can not reply on behalf of the Speaker,
He can reply on behalf of the Governmaent,
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Mr. Speaker : Arora Ji, you are the leader of INLD. 37T @119 a9 9t =raf
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Mr. Speaker : The Minister will reply on this Commirtee, (Noise &
Interruption).
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& oraw : § ortigt ol ol o it B ag SoEr awEar € B R
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58 AR # 57 9 ¥ 3 no other business can be taken on the budget day. (Noise
& Interruption)

fo FrorT e e : ever Wi, W= o otag 2T wied § oY S
& Giftnr | (9 o )

Mr., Speaker : | do not know what they want to show me. Keep Silence,

T S oy w3t @Y arae T A7 e T 1 (R o e
A arilis SR o ¢ STemE WEMR, Y Y * (3R o mrar)
Mr. Speaker : Nothing is to be recorded. (Interruptions)

Shri Randeep Singh Surjewala : Sir, this is never happened. They are
disrupting the Finance Minister when he is presenting the Budget Estimates,

Mr. Speaker ; Please, resume your seats. (IR U9 =rqer)
ot afre foror « orers wéeT, v r 2

At I : AW TR T T A 0w Fvorarel | F g g H A &
HIE AT H TN | P B wdw o o & ww Ry 2 faordy a8

BIT 1 This is the rule of this Assembly. (Interruptions} Nothing is to be recorded.
(Interruptions)
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o e © e wEEd,
Mr. Speaker : Nothing is to be recorded.
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Mr. Speaker : Flon'ble Members, now the Finance Minister will present
the Budget Estimates for the year 2012-2013 (Interruptions).

af 2012-2013 & fIT T STAA TG HTN

Mr. Speaker : Hon'ble Members, now the Finance Minister will present
the Budget Estimates for the year 2012-2013 (Interruptions).

Finance Minister {Sardar Harmohinder Singh Chattha) : Hoa'ble
Speaker Sir, with your permission, ] rise to present before this august House, the
Budget Estimates for the vear 2012-13,

MACRO ECONOMIC SCENARIO

2 The Indian economy has been characterised by strong macroeconomic
fundamentals and good performance over the Eleventh Plan period. Growth has
- averaged 8.2 percent in the first four vears though it slowed down somewhat in
2011-12. T am happy to inform the Hon’ble members that the State economy has
achieved an average growth of 9.3 percent in the first four years of the [11h Plan
which is much better than the national average. Our per capita investment is the
highest in the country and our per capita income is also the highest, next only to
(Goa, Inspite of severe inflationary pressures and slow down in the last year, we
have managed to contain our revenue and fiscal deficits in line with estimates
presented in the budget for the cuwrrent vear. We have combined a policy of pradent
and conservative fiscal management with a proactive development oriented focus.

" & SnaRTgar et e e |
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3, ! am happy to inform this august House that during 2010-11, the State
Economy is estimated to achieve a growth rate of 9.6 percent in Gross State
Domestic Product (GSDP). At cutrent prices, GSDP is estimated at T 2,64,149
crore in 2010-11 as against T 2,22,031 crore in 2009-10 registering an increase
of 19 per cent. As per Advance Estimates for the year 2011-12, the Per Capita
Income of Haryana is expected to be T 1,09,227/- at current prices.

4. The pace of structural transformation accelerated during the last few years,
The share of Agriculture and Allied sector in the State GDP was recorded as 23.1
percent whereas the share of Industry and Services sectors was 32.9 and 44.0
percent, respectively during 2004-05. The share of Services sector in State GDP
further strengthened to 54.6 percent while the share of Agriculture & Allied sector
decreased to 16.3 percent in 2011-12. This is in ling with the national trend,

PROPOSED 12TH FIVE YEAR PLAN (2012-17)

3. The State economy has gained strength in many dimensions during Eleventh
Plan and is all set to move on a trajectory of faster, sustainable and more inclusive
growth during Twelfth Plan, The focus of the Twelfth Plan would be on broad-
based and significant improvement in health outcomes, universa) access for
children to school, increased access to higher education and improved standards
of edueation, including skill development and improvement in provision of basic
amenities like water, electricity, roads, sanitation and housing. Particalar attention
wonld be paid to the needs of the SC, BC, Minorities, Women and Children which
deserve special attention in terms of the reach of relevant schemes in many
sectors.

6. The size of 12th Five Year Plan (2012-17) is proposed at ¥ 90,000 crore
which is 157% higher than the outlay of ¥ 35,000 ¢rore of the 11th Five Year
Plan. While allocating plan outlays for the departments, strategy of growth with
social justice and welfare will be continued during the 12th Plan. Accordingly,
highest priority has been accorded to the Social Services sector with an allocated
outlay of ¥ 49,474.30 crore which is 54.97% of the total proposed outlay of
12th Five Year Plan.

FROPOSED ANNUAIL PLAN 2012-13

7. The State has proposed an outlay of ¥ 14,500 crore for the Annual Plan
2012-13 to the Planning Commission, Governiment of India. This outlay is 9.85%
higher than approved outlay of T 13,200 crore for the Annual Plan 2011-12. The
Social Services sector with an outlay of ¥ 7,726 crore (53.28%) has been given
the highest priority. Among Social Services, the highest priority has been accorded
to the provision of pension for the old, the handicapped, the widows and the -
destitutes as these are the most vulnerable sections of the society. Accordingly,
an outlay of ¥ 1,684 crore (11.61%) has been kept for Social Justice &
Ernpowerment. Education including Technical Education and skill development
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has been provided an outlay of T 2,965 crore (20.45%). Health Services including
Medical Education have also been given a high priority in the Annual Plan by
earmarking an outlay of  566.55 crore (3.91%) for these services. The State
has already made available safe drinking water to all the villages in the State.
Hence, the emphasis now is on inereasing the availability of water to the people
in adequate quantity. Accordingly, an outlay of ¥ 780 crorg (3.38%) has been
proposed for augmenting the drinking water supply and improving sanitation,

3. An outlay of ¥4,155.62 crore (28.66%) has been allocated for the
improvement/extension of the basle infrastructure in Irrigation, Power, Roads &
Road Transport. Irrigation sector has been provided an amount of ¥ 860 crore
(5.93%), Bnergy sector i.e. generation, transmission and distribution of Power
has been allotted an outlay of T 1,356.68 crove (9.36%) and Roads and Road
Transport sector has been allocated an outlay of ¥ 1,465.94 crore (10.11%) during
next financial year.

DEVELOPMENT & PANCHAYATS

9, Development and Panchayats Department, oversees the implementation
of various development gchemes in rural areas and coordinate the activities of
Panchayati Raj Institutions.

10.  The two major schemes of Mahatma Gandhi Gramin Basti Yojna and
Mzhatma Gandhi National Rural Employment Guarantee Scheme will be
implemented with renewed vigour in the coming year. More than six lakh families
are eligible under Mahatama Gandhi Gramin Basti Yojna. Out of these, 3.30 lakh
families have already been allotted plots and the atlotment process for the balanee
eligible families i in progress under 1st phase where the panchayat land is
available. The 2nd phase wonld inclade the remaining villages where the land is
to be made available after acquisition. '

1}.  The Ministry of Rural Development, Government of Indizinitially approved
the labour budget of T 226.80 crore for generating 86 lakh persondays for the
year 2011-12. Based on the performance of the State Government, the Ministry
has revised the labour budget to ¥ 305.09 crore for generating 115.70 laes
persondays. An outlay of ¥ 309 crore has been proposed under this scheme for
Annual Plan 2012-13. |

12.  To provide houses to the rural poor, grant-in-aid of ¥ 45,000/~ per unit ix
being provided under Indira Awaas Yajana (IAY) for construction of dwelling units
by the BPL families. Under this scheme, an outlay of ¥ 96.80 erore has been
proposed for Annual Plan 2012-13.

13 Aajeevika (National Rural Livelihood Mission) will be implemented in 5
phases in all the districts of the State from the year 2011-12, to tackle the
challenge of unemployment. In the 1st phase, 12 blocks of district Kaithal, Mewat,
Bhiwani & Thajjar (3 blocks in each district) have been identified for the
implementation diring the year 2012-13. An outlay of T 55.20 ¢rore has been
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proposed for Annual Plan 2012-13.

14, Districts of Mahendragarh and $irsa are covered under the 100% centrally
assisted scheme namely, Backward Regions Grant Fund (BRGF) from the year
2007-08. The objective of the scheme is to fill up critical infrastructural gaps in
various sectors identified by the local bodies. Under this scheme, an amount of
¥ 21.07 crore has been spent upto January, 2012 whereby 723 works have been
completed and 1359 works are nnder progress. An outlay of ¥ 33 crote has been
proposed for the year 2012-13 under this scheme,

15, T am allocating T 1206.59 crore for this sector during 2012-13 which is
¥ 101.73 crore higher than the allocation for the current year. This includes
T 983.52 crore on Plan side and T 225.07 crore on Non Plan side,

URBAN DEVELOPMENT

16.  There are 77 Urban Local Bodies in the State. The newly established seven
Municipal Corporations have now been stabilized. The new Municipal Accounting
Code has been formulated, which sha!l be implemented in next financial year.

7. Forstrengthening the financial status of Urban Local Bodies and to provide
adequate funds for improving the civic amenities in urban areas, an amount of
T 168.55 crore has been earmarked under Jawaharlal Nehru National Urban
Renewal Mission (JNNURM) in the budget for the year 2012-13. Under
INNURM, the State Govertiment has also introduced Intra City Transport system
for Faridabad city by procuring 102 buses. Under Urban Infrastruciure
Development Scheme for $mall and Medivm Towns (UIDSSMT), an amount of
¥ 103.58 crore has been proposed during next financial year.

18.  The State Government has launched the Rajiv Gandhi Urban Development
Mission, Harvana (RGUDMH) for State-wide urban infrastructure development
on mission mode approach in ail the Urban Local ‘Bodies of the State. The
proceeds of cess on VAT are being used to finance the Mission, Under this Mission,
¥ 323.54 crore has been released to various Municipalities in current financial
year and a provision of ¥ 512 crore has been rade for the next financial year.

19.  Thirteenth Central Finance Commission has recommended a grant of
¥ 334.41 ¢rore to Urban Local Bodies of Haryana for the period 2010-11 to
2014-15. During current financial year, a provision of T 87.97 crore including
25 crore for strengthening of Fire Services was made under thiy schetne, For
next financial year, an amount of € 117.44 crore has been proposed under
Thirteenth Central Finance Commission.

20.  The Faridabad Metro project is finally becoming a reality, The project at a
total cost 0f T 2494 crore has been approved by the Empowered Group of Ministers
(EGOM), Government of Indiz on 09.08.2011 and the project is likely to become
operational by September, 2014.
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2. 1 am allocating ¥ 1761 crore for this sector during 2012-13 which is
T 65.99 crore higher than the allocation for the curremt year, This includes
T 1724.46 crore on Plan side and ¥ 36.60 ¢rore on Non Plan side.

EDUCATION

22.  Inthe last few years, the Higher Education system in the State has expanded
and vastly improved and this process will continue in the next fiscal year. During
the year 2012-13, the number of seats in keenly sought after courses like
Computer 3cience, Economics and Commerce will be further increased in both
Government as well a5 private aided colleges.

23, In the State 10,45,118 students are studying in institutions of higher
education. Gross Enrollment Ratio in these institutions is about 15% as compared
to the National Gross Enrollment Ratio of 12.4%. It is proposed to establish a
National Law University in the Rajiv Gandhi Education City for which 25 acres
of land has already been allotted.

24, During the next academic session, four new Government Colleges viz
Government College for Women at Bawani Khera (Bhiwani), Government College
for Women at Salaheri (Mewat), Government College at Palwal and Government
College for Women, Ratia (Fatehabad) would be started,

25.  State Government notified the Haryana Right of Children to Free and
Compulsory Educations Rules-2011 on 03.06.2011 under Right to Education
(RTE) Act. Now, each child up to class 8th studying in government schools of
Haryana, is entitled to fres education. In addition, Government is also providing
free text books, work-books and uniforms to children, ‘

26. A Model School- named “AAROHI MODEL SCHOOL” has been
operationalised in each of the 36 Educationally Backward Blocks (EBBs). It is
expected that in the coming year, these schools will shift into their newly
constructed buildings. The schools will become the pace setters in their
neighbourhood both in respect of infrastructure and quality of education. In order
1o boost girls® education, Government has decided to establish a residential school
for girls under “Kasturba Gandhi Balika Vidyalaya Scheme” in each EBB. Nine
such schools are already functional and in the remaining 27 blocks, the same
would be made functional during the next financial year. 1t is also proposed to
establish a girls® hoste! near each Aarohi Mode] School during next year,

27.  Inorder to promote Science and Commerce education at Senior Secondary
level, Government has introduced Science stream in additional 374 schools and
Commerce stream in additional 87 schools. Now, nearly 50% Senior Secondary
schools at 10+2 leve], offer Science and Commertce education,

28.  In order to bring parity between curriculum standards and teaching
competence, it has been decided to entrust the teaching of Secondary Classes
(8-12) to Post Graduate teachers. State Government has created 9545 additional
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pasts of teachers and it has been decided to fill these vacancies through newly
established Haryana School Teacher Selection Board.

29, Withan objective to ensure availability of quality education to the children
of farming community in rural areas and to improve the delivery of Science,
Math and Commerce Education in rural areas, Governent has decided to set up
Kisan Model Schools. During 2012-13, it i proposed o open fifteen such Kisan
Model Schools in ¢ districts namely Yamuna Nagar, Karnal, Jfind, Jhajjar,
Mahendergarh and Rohtak, Subsequently, every district will have a separate Kisan
Modet School.

30.  The State has always recognized the crucial role played by the private
schools in achieving the objective of universalization of School Education. It is
proposed that the non- AC school buses plying to transport students to the schools
be exempted from payment of passenger tax.

31.  Iam allocating ¥ §245.58 erore for this sector during 2012-13 which is
T1369.59 crore higher than the allocation for the current year. This includes
T3021.93 crore on Plan side and ¥ 5223.65 crore on Non Plan side.

SPORTS & YOUTH AFFAIRS

32, With barely 2% of national population, sports persons from the State have
accounted for approximately one-third of international medals won by the country
in recent times. The Sports and Physical Aptitude Test (SPAT) conducted in
collaboration with Education Department, has helped in attracting children to
the playgrounds in Jarge numbers. It has raised the standard of sports at sub-
Junior and junior level.

33, Fairplay Scholarship programme has been introduced to encourage players
from the SC category to take up sports. Under the programme, at State level,
T 1500, T 3500, T3000 & ¥ 2500 are given 1o the participants and winners of
first three positions at state level. For winners of first three positions at national
level, T 5000, T 4000 & ¥ 3000 respectively are given. For first three positions
at international level, monthly scholarship at the rate of T 7000, T 6000 & T 5000
respectively is given An additional T 1000 will be given in case of wornen athletes.
For national and International medal winners in SC categories, the department
will also bear full cost of training, travel and equipment.

34, Wrestling is a very popular sport in our villages. However, infrasticture
in most of the Akharas is still of & very primitive nature. It is proposed to give
one time grant of * 5.00 lac each to all those Akharas which have been in existence
for atleast five years.

35, T am allocating ¥ 127.17 crore for this sector during 2012-13 which is
T 43.72 crore higher than the allocation for the current year. This includes ¥ 71.26
crore on Plan side and T 55.91 crore on Non Plan side,
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TECHNICALEDUCATION AND INDUSTRIAL TRAINING

36. The Department of Technical Education promotes planned and sustainable
developraent of Technical Education in the State consistent with the national and
state policies. At the time of inception of Harvana as a separate State in 1966,
there were only 6 Polytechnics and only one Engineering College at Kurukshetra
with annual intake of 1341 students. In the Academic Session 2011-12, the number
of institutions has grown to 640 with total intake of 1,42,226 students.

37.  Construction of 5 Polytechnics viz., Ch. Ranbir Singh Hooda Instinute of
Frigation & Power Engineering, Hathni Kund (Yamuna Nagar), Government -
Polytechnic, Umri (Kurukshetra), Jattal (Panipat), Government Polytechnic,
Dhangar (Fatehabad) and Nanakpuor (Panchkula) would commence in 2012-13.

38.  The 1st phase of the State Institutes of Fashion & Design, Film & Television
and Fine Arts at Rohtak has heen completed in the current year and courses have
commenced. The project is likely to be completed by July 2012. I am sure that in
the coming years this institutions complex will become a hub of creative arts
comparable to the best in the country.

39.  Aworld Bank assisted Technical Education Quatity Improvemént Programe
(TEQIP) with a total cost of T 104.40 crore has been started. The Central Institate
of Plastic Engineering & Technology (CIPET) will commence its operations from
its new 10 acre campus m Murthal (Sonepat) from July 2012, The process for
the establishment of an Indian Institute of Information Technology (IIIT) at village
Kilod, District Sonipat, in the PPP mode has commenced and the selection of
the Private Partner would be finalized in 2012-13.

40. Keeping in view that the current year has been declared as “Year of the
Youth” the Governmeit will lay special emphasis on programimes relating o skill
development 50 as to enable them to take up gainful employment. All the existing
schemes relating to skill development will be converged into a Skill Development
Mission. The existing programmes in traditional engineering trades will be
strengthened and modemized so as to make them more relevant to the needs of
ihe market place. Simultameously, new short term programmes to impart skills in
service oriented vocations like retailing, BP(Q’s, Travel & Tourism, Hospitality
gtc. shall also be started.

41. 1 am allocating ¥ 307.55 crore for this sa&nr during 2012-13 which is
¥ #5.08 crore higher than the allocation for the current year. This includes
¥ 218.50 crore on Plan side and * 89.05 crore on Non Plan side.

42.  The Department of Industrial Training, Haryana is catering to the
requirgment of skilled manpower in the State through a network of 123
Government Industrial Training Institutes, 19 Centres of Excellence, 7
Government Teacher Training Centres and 1 Government Art School at Rohtak
with a total intake capacity of 34,184. Apart from Govermnment institutes, 90
Private Industrial Training Institutes are also running with intake capacity of
13,840,
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43.  There is a proposal to establish 22 new Government Industrial Training
Institutes in 12th five year plan. Industrial Training facility will be expanded in
Mewat area by opening 8 new Government ITls along with expansion of 3 existing
(tovernment 1T]s with 2 grant of ¥ 100 crore from the 3th Finance Commission.
A Government ITI at village Odhan (Sirsa) will be established with the financial
assistance from Ministry of Minority Affairs, Government of Indiz. Three
Hospitality wifigs will be established with the financial assistance from Ministry
of Tourism, Government of India, in Government Industrial Training Institutes at
Tosham, Rohtak and Karnal.
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44.  [am allocating T 190.70 crore for this sector during 2012-13. This includes
779.09 crore on Plan side and T 111.61 crore on Non Plan side.

POWER

45.  Eleetricity is the most critica} requirement for growth of the State and
accordingly has been given the highest priority. As the $State has taken rapid strides
in development, the demand for electricity has witnessed unprecedented growth
i the last few years. The aim of owr Government is to provide adequate and
quality power supply to all the consumers. We have taken concrete initiatives to
add generation capacity of 5000 MW with commensurate investments in
transmission and distribution. Due to this, presently 1009 tac units of power is
being supplied to the consumers in the State against 578 lac units in 2004-05.

46. 1 would like to inform the Hon’ble Mernbers that, in the period from 1999
1o 20035, only 724.4 MW was added to the own generation capacity of Haryana,
whereas, during the seven years of tenure of our Government, we have already
added 2803 MW. Further, the 1500 MW Indira Gandhi Super Thermal Power
Project is being set up in Jhajjar as a joint venture of Government of Haryana,
Government of National Capital Territory of Delhi and N'TPC. The first 500 MW
unit of this project was commissioned on Haryana Day i.e. tst November, 2010.
The second 500 MW unit of this project has been synchronized on
21st October, 2011 and the third unit is expected to be commissioned by the end
of March, 2012, In addition, the first 660 MW Unit of 1320 MW Mahatma
Gandhi Super Thermal Power Project in Jhajjar being set up by CLP India Pvi.
Ltd. under Case-2, mechanism of Government of India, has been synchronized
with the grid on }1th January, 2012 and the second 660 MW Unit of this project
is expected to be commissioned by July, 2012, The Nuclear Power Corporation
of India Ltd. is going ahead with Pre Project activities of the proposed 4 x 700
MW Nuclear Power Plant at village Gorakhpur in district Fatehabad. Two units
of 700 MW each are proposed to be set up under phase-I of the project. The land
- acquisition is in progress and the Phase-] (1400 MW) is likely to be
commissioned by 2017-18. For up-gradation of the transmission network in the
State, about T 2000 crore is planned to be spent in the year 2011-12 and
2012-13.

=
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47, The Government has provided ¥ 3576.58 crore as Rural Electrification
(R.E) subsidy, T 922.68 crore as equity and T 228 crore as pass through assistance
from World Bank to various power utilities in the State during the year 2011-12,
In the next financial year, a provision of T 3872.93 crore as R.E subsidy, T 910.63
crore as equity and ¥ 436.37 crore as World Baok loan has been proposed.

48, Haryana was awarded 2nd Prize at the National Level for energy
conservation activities by the Goveranment of India on National Energy
Conservation Day in December, 2011 and thus became the only State to win the
Award for four consecutive vears since 2008-09,

49. The Department of Renewable Energy has signed MOUs with 11
Independent Power Producers (IPPs) for setting up of 30 Renewable Energy
Power Projects of 212 MW with ap approximate investment of T 1270 crore.

. Presently, the total Renewable Energy Power Generation installed capacity stands
gt 155.5 MW,

50. 1 am allocating ¥ 5237.72 crore for the Power sector during 2012-13.
This includes ¥ 1356.68 crore on Plan side and T 3881.04 crore on MNon Plan
side.,

HEALTH

51.  State is committed to provide affordable and accessible healthcare to all
citizens of the State. It is proposed to launch a “State Urban Health Mission™ for
providing comprehensive health services in the urban areas particularly targeting
the slum populations. In this context, Haryana would be the first State in the
country to launch such am ambitious programme. It is proposed to setup a Urban
Health Centre over a population of one lac which will provide curative, promotive
and preventive health services. Besides, poly clinics and dispensaries will be
operationlized in many cities. This Mission will be implemented in a phased
manner initially focusing on urban areas with large slum population.

52, The Government has decided to provide free treatment to all children under
Indira Bal Swasthya Yojana (IBSY). Earlier, free treatment was provided to children
belonging to BPL families only. The free treatment would include surgical
intervention, implants, aids and medicines in Government institutions at the
district as well as the tertiary level institutions like Post Graduate Institate of
Medical Education & Research (PGIMER) and All India Institute of Meadical
Sciences (AIIMS).

53.  The Government has focused on improving infrastructure in health sector
in a major way. Three District Hospitals of Panipat, Rewari and Narnaul are being
up-graded with construction of additional blocks. At Thajjar and Bahadurgarh,
new hospital buildings have also been completed and made functional at a cost of
¥ 18 crore..

54.  Two Medical Colleges at Khanpur Kalan (Sonepat) and Nalbar (Mowat)
are under construction, The hospital at Medical College Kbanpur Kalan has started
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functioning with a daily OPD of about 500-600 patients. In Pt. B.D. Sharima,
University of Health Sciences, Rohtak, new buildings for super-specialty, OPD
and Dental, with total cost of ¥ 43.78 crore have become functional. During the
year 2012-13, buildings for Mother & Child Hospital, Trauma Centre and
Auditorium will be completed in the premises of PGIMS, Rohtak, at an estirated
cost of T 65,06 crore. The Government has also decided to set up GNM Nursing
Schools in six district hospitals in the State.

33, Under mainstreaming of AYUSH, 21 AYUSH wings in District Hospitals,
AYUSH services in 92 Community Health Centres and 50 AYUSH OPDs in
Primary Health Centres have been set up since 2009. During the year 2012-13,
it i proposed to set up three AYUSH IPDs in Community Health Centres (one
each at Bahadurgarh, Beri and Mohindergarh). .

56.  The buildings for State Drug Testing Laboratory and Government Pharmacy
have been completed in the campus of Shri Krishna Government Ayurvedic
College, Kurukshetra These institutions would provide facilities for quality control
and preparation of quality Ayurvedic Medicines for the use in AYUSH hospitats
and dispensaries in the State.

37. 1 am allocating ¥ 1653.03 crore for Health sector during 2012-13 which
is T209.42 crore higher than the allocation for the current vear. This includes
¥ 756,59 crore on Plan side and ¥ 896.44 crore on Non Plan side.

WOMEN & CHILD DEVELOPMENT

58.  The State Is implementing various welfare schemes for the development
and empowerment of women and children. Under 3rd phase of expansion of
Integrated Child Development Scheme (ICDS), number of anganwari centres have
been increased from 17,444 to 25,699 including 512 Mini Anganwadi Centres.

59, To improve the status of women and children, revision of nutritional and
finaneial norms under Supplementary Nutrition Programme under ICDS has been
carried out. Further, 7,729 Anganwadi Centres have been given gas connections
with an expenditure of ¥ 2,32 crore to provide hot cooked meals to the
beneficiaties which will reduee loss of nutrients while cooking. During financial
year 2011-12, an amount of ¥ 8.50 crore has been released under NABARD
scheme for the construction of 100 Anganwadi buildings.

60. Iam allocating ¥ 632.45 crore for this sector during 2012-13 which is
T.107.16 crore higher than the allocation for the current year. This includes
¥ 524.78 crore on Plan side and ¥ 107.67 crore on Non Plan side.

SOCIAL JUSTICE & EMPOWERMENT

61.  Haryana Government is committed to the welfare of all valnerable sections
of the society. In this connection, Government has taken a series of steps to
provide social security to the Aged, Widows, Destitute- Womnen, Handicapped
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Persons, Eunuchs, Dwarfs, Persons belonging to Minority Communities and
Families having only gir} child/children. Presently, 20,99,171 persons are getting
benefit under different pension schemes of the department.

62. The State Institate for Rehabilitation, Training and Research for Mentally
Retarded Persons (SIRTAR) has been set up at Rohtak with an investment of ¥2.18
crore. Maintenance allowance of T 300/- per month is proposed to be enhanced
to ¥ 700/- per month to the mentally disabled children from 0-1 8 years, who can
not go to school.

63. Under the Indira Gandhi Priyadarshini Viwah Shagun Yojna a grant of
T 31,000/~ is given to girls belonging to Scheduled Castes and Widows from
BPL families at the time of their marriage. Similarly, a grant of ¥ 11,000/~ is
being given to the girls from other sections of society from BEL families. This
scheme has been a great success and has contributed greatly in tackling female
foeticide and empowering the gitl child. It is now proposed to extend the scope
of this scheme to cover girls from all families whose land holding is less than
2 acres or have income of less than ¥ 1,00 lac per annum. A grant of
£ 10,000/- will be given to girls from these families at the time of their martiage.

64. The Government is also committed to promote the welfare of Scheduled
Castes and Backward Classes by implementing various schemes for their social,
economic and educational uplifiment. During the current financial year, a sum of
F 53,72 crore has been disbursed to 23,873 beneficlaries upto December, 2011
under various schemes of the department.

65. Scheduled Caste Sub Plan (SCSF) provides direct benefit to Scheduled
Castes development in various sectors. Under SCSP, non-divertable funds
equivalent to the Scheduled Castes population i.e. 19.35 % as per Census 2001,
are provided for various schemes benefitting SC population. During 2011-12, 8
sum of T 2593.29 crore was provided under SCSP by various Departments. During
the year 2012-13, out of State’s total proposed plan outlay of ¥ 14,500 crore, a
sum of ¥ 2807.74 crote has been proposed under SCSP.

66, Tnaddition to allocation made under SCSP, I am allocating ¥ 2029.79 crore
for this sector during 2012-13, This includes ¥ 1904.62 crore on Plan side and
F 125.17 crore on Non Plan side. :

AGRICULTURE AND ALLIED SECTORS

67. Since inception, the Government has accorded a high priority to the
Agricutture sector. The production of wheat and rice which are the main cereal
crops of Haryana State, has achieved all time high of 116.30 lakh tonnes and
34.72 lakh tonnes respectively during the year 2010-11 (Thumping) as against
10.59 lakh tonnes of wheat and 2.23 lakh tonnes of rice during the year 1966-67.
Keeping in view the tremendous achievernents in wheat productivity, the State of
Haryana was awarded “KRISHI KARMAN AWARD” by Hon’ble Prime Minister
of India with a cash prize amounting to ¥ | ¢rore along with Citation and Trophy
which was received by Hon'ble Chisf Minister, Haryana (Thumping).
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68,  The National Agriculture Insurance Scheme (NAIS) is being implemented
n the State which covers crops of Bajra, Cotton, Maize and Arbar in Kharif season
and Gram, Mustard and Barlev in Rabi season. State Government has also
implemented Weather Based Crop Insurance Scheme (WBCIS) m four blocks
namely Ambala-1! in Ambala, Babain in Kunikshetra, Tobana in Fatehabad and
Mathlauda in Panipat districts on pilot basis for wheat and paddy ¢rops. The scheme
has been extended in 4 new blocks namely, Gohana, Bawani Khera, Bawal and
Jakhal. More than 80% subsidy as premium on wheat crop and 75% subsidy on
paddy crop has been provided to the farmers which is equally shared by State and
Centre Government. '

69. Technology Mission on sugarcane {s being implemented by
the department to enhance the area and productivity of the sugarcane crop. State
Government has fixed the Sugarcane Advised Price of Early, Mid & Late maturing
varieties of sugarcans at T231/-, T226/- and ¥ 221/ per quintal respectively
during the current crushing season. A new technique known as “Ring Pit Method”
. of plantation of sugarcane is being popularized amongst the farmers.

70. A new scheme of “Vegetable Initiative for Urban Cluster” was launched
for the benefit of vegetable growers and to support vegetable production,

71.  More than two third population living in rural areas is involved in raising
of live-stock alongwith agriculture. The Department has undertaken ambitious
programme for penetic improvement of the milch animals and to keep them disease
free. There are 2,790 Veterinary Institutions operating in the State to cater to
breeding needs and health coverage for the entire lvestock. Per captia per day
milk availability in the State is 680 grams which is second highest in the couniry
and much higher than the national average of 262 grams. .

72.  The Department has focused on improvement of peneatic stock with special
attention for conservation, muliiplication and improvement of indigenous
germplasm such as Murrah breed of buffaloe and Harfana and Sahiwal breeds of
cow. An amount of ¥ 4 crore has been specifically canmarked for incentivising
the farmers for conservation and propagation of elite germplam during the year
2012-13. Under this programme, lop quelity animals will be identified with an
objective of ¢stablishing a high yielding “gene pool” of this unique germplasm
for further propagation.

(wwmmwmgqu

73. There is a target of opening/upgrading of 80 veterinary hospitals and
dispensaries and 2 new polyclinics at Rewari & Gurgaon during the year 2012-
13. The Government has decided to set up veterinary hospital/dispensary in ail
the Gianshalas in the State having a population of 2000 cattle or more. The
Government has also taken a decision to establish “Gau-Sewa Auyog” for the
conservation and weltfare of cows in the State.
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74, Haryana is a small State with 81% of its area under agriculture. Tt is an
intensively cultivated State and hence deficient in natural forests. The State’s
total forest area is spread over just 1.59 lac hectare. However, to make up for the
deficient forest cover, the State has developed plantations on panchayat /
community lands and farm lands. In an endeavour to come closer (0 the National
Forest Policy goal, State Forest Policy was formulated in the year 2006. This
policy aims at increasing the forest and tree cover in the State from presemt
6.80 % (F5I Report 2011) to 20 % in a phased manner.

75.  During the year 2011-12, 17,809 hectares area will be brought under tree
plantation by planting 192 lacs seedlings and 308 lacs seadlings will be distributed
free of cost to the people of the State. Thus in all, 500 lacs seedlings would be
planted during the year incurring an expenditure of ¥ 146.50 crore under State
Plan Scheme.

76, Herbal Parks have been developed in every district to generate awareness
about traditional Indian system of medicine and to encourage farmers for
diversification of agriculture by promoting cultivation of medicinal plants. So
far, 32 Herbal Parks have been set up at a cost of ¥ 17.86 crore and another 10
Herbal Parks are under progress.

77. A mini Zoo in Bhiwani has been renovated and dedicated to Wildlife
Conservation and Education. Rohtak Zoo is being expanded and renovated from
existing area of 16 acres to 44 acres. The Zoo is being moderized and new
animal enclosures are being added to provide better habitat for the wild animals.

78. lam allncalting % 1636.76 crore for this sector during 2012-13 which is
% 107.58 crore higher than the allocation for the current year. This includes
T §95.37 crore on Plan side and T 741.39 crore on Non Plan side.

IRRIGATION

79.  Since Haryana is a water deficit State and water availability is very less Le.
14 MAF compared to the requirement of 36 MAF, conservation of water has
become the main theme of the Trrigation Department. In order to reduce the losses
in carriage of water, rehabilitation of canal network has been taken up. Work on
Remodeling and Rehabilitation of Water Courses has also been taken up. Out of
total identified 7633 watercourses, 2051 watercourses have been rehabilitated
so far and work on 249 watercourses is in progress. Balance watercourses will
also be rehabilitated in a phased manner. '

§0. NCR Water Supply Channel for augmenting drinking water supply to
Gurgaon and other growing industrial townships such as Manesar, Bahadurgarh,
Sampla and Badli has been completed and test runs on the channel have been
conducted successfully, Carrier Lined Channet for supply of drinking water to
Delhi is also near completion. Kaushalya Dam on Ghaggar River Panchkula
District constructed at the cost of T 217 crore has been completed substantially
and it would provide drinking water to Panchkula besides moderating flash floods.
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Water bas already been stored in the Dam reservoir for supplying it tv HUDA
who have started the work of laying the pipe lines. :

81, Iam allocating T 1966.89 crore for this sector during 2012-13 which is
T 218.41 crore higher than the allocation for the current yeat. This includes
¥ 976.33 crore on Plan side and ¥ 990.56 crore on Non Plan side.

FUBLIC HEALTH ENGINEERING

82.  In Haryana, all the villages were provided with at least one safe source of
drinking water by 31st March, 1992, The focus of Government has now shifted
to the coverage of habitations in terms of population. Water supply in 943
habitations would be augmented during the current financial .yesr and another
950 habitations are proposed to be covered during 2012-13,

83.  The operation and maintenance of 2663 tubewells covered under 1459
habitations have been handed over to the Panchayati Raj Institutions, out of which
1219 tubewells were transferved during 2011-12.

84.  During the current financial year, NCR Planning Board has approved water
supply and sewerage schemes for the towns of Panipat, Samalkha, Hathin, Pataudi,
Haily Mandi, Farrukh Nagar, Nalhar Medica} College at Nuh and 17 villages at a
total cost of ¥ 513.32 crore. ‘

85.  Under the 13th Finance Commission Grants, augmemation of drinking
water projects for rural and urban areas of Shivalik area & southern Harvana have
been approved at 4 total cost of ¥ 94,50 crore. For imaprovement of water supply
in the rural & urban ateas of Mewat, projects bave been approved at a tota] cost
of ¥ 64.30 crore. During the next financial year 2012-13, it is proposed to spend
a sum of ¥ 100 crore for improvement of water supply in Shivalik area, Southern
Haryana as well as in Mewat area,

86.  Works for 100% coverage of water supply and sewerage in 14 towns,
narely Ambala, Assandh, Bhiwani, Charkhi Dadri, Ellenabad, Fatehabad, Hansi,
Kaithal, Kalayat, Mohindergarh, Namaul, Sirsa, Tobana and Uchana have been
taken up at a cost of T 959.20 crore. An expenditure of T 537 crore has been
incurred till date and this project is scheduled to be completed by March, 2013.

87. I am allocating ¥ 2212.64 crore for this sector during 2012-13 which is
T 312.33 crore higher than the allocation for the current year, This includes
¥ 1207.37 crore on Plan side and T 1005.27 crore on Non Plan side.

ROADS AND TRANSPORT

88.  During the current financial year, 1512 kms roads have been repaired upto
November, 2011 at an expenditure of ¥ 760 crore by PWD(B&R). Inspite of
poor availability of material due to ban on quarrying in Haryana, roads have been
kept at satisfactory level of service by continuing a campaign of patchwork/
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potholes repair. The Government has taken steps to attract Public Frivate
Partnership in road sector which is necessary to accelerate infrastructure
development.

£9.  Public Works Department (B&R) undertakes construction and maintenance
works of its own buildings and also buildings of other departments like Health,
Higher Education, Secondary Education, Technical Education, District
Administration, Administration of Justice, Transport, Civil Aviation, Labour efc.
under State budget or a5 a deposit work. Budget allocation under various Heads
of account for year 2011-12 15 ¥ 418 crore for construction of building and
¥ 126 crore for maintenance and repairs,

90.  The Government has been according high priority to providing efficient
and well-coordinated road transport services to afl segments of society. Plan
allocation for the Transport Department has been increased to T 165 crore in the
financial year 2012-13. With these funds, the fleet of Haryana Roadways will be
expanded from 3300 buses at present to 4000 buses by the end of next financial
year and old buses will also be replaced on 2 regular basis. On public demand,
fleet of 10 Volvo buses would be expanded to 335, Attention will be paid towards
construction of new bus stands and workshops as well as towards their repair
maintenance and up-gradation. Revenue on account of motor vehicle taxes and
fee collected is likely to increase from ¥ 457.36 crore in the vear 2010-11 to .
approximately T 700 crore in the current financial year,

91, I am allocating ¥ 4080.42 crore for this sector during 2012-13 which is
T 312.45 crore higher than the allocation for the current year. This includes
7 1833.10 crore on Plan side and T 2247.32 crore on Non Plan side.

INDUSTRIES & COMMERCE

92. Hon'ble Speaker Sir, Haryana has emerged as a preferred investment
destination where the rate of implementation of the pledged investment is the
highest in the country. Now the focus of the Government is en promotion of the
Micro, Small and Medium Enterprises (MSMEs) in the manufacturing sector.
Accordingly, the State has taken concrete steps for establishment of clusters in
partnership with the industry for various groups to serve as common facility
centres for the MSMEs, These clusters are envisaged to put in place an
institutional support mechanism to facilitate growth and competitiveness of this
sector and would address the common needs of MSMEs in the areas of Research
& Development, technology upgradation support, standardization of products,
quality testing and marking facilities, marketing initiatives with promotion of
branding of products etc. A total of 15 such clusters have been identified.

I ot | 93 Industrial and Investment Policy, 2011 provides for
1600 . g .
—_— encouragement to the private initiative for creation and development

of industrial infrastructure in the State. Three licenses have already been granted
for the development of industrial colonigs in the private sector. This marks a |
good beginning as 2 supplemental effort to support the HSTIBC s plans as the
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sole government agency responsible for development of industrial infrastructure.
The Corporation has already incurred an expendinire of T 923 crore during 2011~
12 (till January, 2012) on land acquisition and developrment works. The plans for
creation of further land bank are under way.

ELECTRONICS & INFORMATION TECHNOLOGY

94.  The IT industry is an important source of employment and exports in the
State. Gurgaon is already recognized as the IT/BPO capllal in northern Tndia and
accounts for about 9% of the country’s share.

95.  Creation of IT usage capability among the State Government employees
and the general population is increasingly recogmized as an important part of the
overall adoption of IT. Apart fromn establishment of I'T labs in more than 2600
government schools and 64 colleges in the State, HARTRON has allocated an
additional 46 franchisee centres across the State during the year. More than 33,000
government employees have been trained so far through various training
programmes. In addition, the Government is also imparting ICT Training for
women and 3Cs in rural/urban areas of the State. So far, 300 girls/'women have
been trained and it is planned to impart ICT training to 4200 girls/women during
the next financial year,

EXCISE & TAXATION

96. In order to provide relisf to general public using kerosene oil, the State
Government abolished VAT on kerosene oil sokd through public distribution
system, during the year 2011-12. (Thumping) The State Government has also
granted facility of concessional VAT rate of 5% on goods on which rate of tax
otherwise applicable is more than 5% when sold 10 Central Police Canteen for
further sale to the serving Central Police Force Personnel and ex-servicemen by
such canteen,

COOPERATION

97,  Under Personal Accident Insurance scheme for Kisan Credit Card (KCC)
holders, risk benefit upto € 50000/ in case of death due to accident or permanent
disability is provided to the K.C.C. holders upto the age of 70 years. There are
12.93 lacs Kisan Credit Card holders in Haryana.

98. Haryana Dairy has introduced Insurance Scheme for those farmers who
are committed members and are pouring milk continuously for the last three
years. The farmers will be insured for T 1.00 lac for which they will have to pay
¥ 10/- only. Under the scheme, 26,000 milk producers have been insured. The
existing Milk Chilking centre at Ujhana in district Kaithal is proposed to be
upgraded to full fledged “Milk Plant”™.

99.  During the current financial year, 111 new Cooperative Labour &
Construction Societies have been registered which comprise of 1221 unemployed
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educated youths, mostly engineers and technicians. These societies have executed
works to the tune of ¥ 394.24 crore during the current year upio November, 2011

100. [ am allocating T 224.28 crore for this sector during 2012-13 which is
¥ 13.04 crore higher than the allocation for the current year. This includes T89
crore on Plan side and ¥ 135.28 crore on Non Plan side. '

LABOUR & EMPLOYMENT

101. State Government has taken several initiatives to promote harmonious
industrial relations, ensure industrial safety & health of workers at their work
place and provide social security to the organized as well as wnorganized workers.
To make procedures transparent, user-friendly and amepable to e-governance,
facilities of online registration and licensing under various enactments have been
introduced. Most prominent among these relate to the Punjab Shops and
Commercial Establishments Act and Factories Act. Similarly, the process of online
self-certification for compliance of the provisions of safety, heaith and welfare
in the industry, is making industrial climate more progressive and client friendly.

102. The rates of minimum wages of the unskilled workers in the State are
updated half yearly to fully neutralize the increase in Consumer Price Index (CPI)
relating to working class. The rate of minimum wages for unskilled workers has
been tevised w.e.f. 01.01.2012 to T 4847.17 per month and ¥ 186.42 per day
which ratks among the highest in the country. The Goverament has also decided
to increase the minimum wages by T 500/- per month. for “Safal Karamchari” of
various scheduled employments. ' ‘

103. The Employment Department registers applicants for their placement
against notified jobs, provides vocational guidance to job seekers and collects
employment data from establishments in the organized sector, The functioning -
of the department has been computerized and all the services of the department
have been made available online through its website.

104. An amount of T 34.77 crore was disbursed as unemployment allowance
to 60,387 beneficiaries upto December, 2011. Overseas Placement Bureau
organized seminars in various cities of the Haryana State for getting higher
education abroad and overseas placements. During current financial year, 228
applicants have been registered with Overseas Placement Bureau and 6062
applicarits have registered in Private Placement Consultancy and Recruitment
Service Centers. More than 616 applicants got gainful employment in the private
sector with the efforts of the department. Vocational Guidance units provided
cecupational information to 1,25,521 applicants through group guidance, career
talks and career weeks during the current financial year. o

FOOD & SUPPLIES

105. The Government is committed to ensure that farmers get remungrative
prices for their agricultural produce and consumers, particularly below povery
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line (BPL) families get essential commodities like wheat, sugar and kerosene
oil at affordable prices.

106.  Haryana continues to be a surplus State in the production and procurement
of foodgrains. During Rabi Season (2011-12), a quantity of 69.28 lakh MT wheat
was procared for Central Pool. During Kharif Season (2011-12), a quantity of
29.23 lakh MT of Common and Grade-A leviable varieties of paddy was procured,
Procurement of wheat and paddy during 2011-12 has been an all time record for
the State. For Rabi Season (2012-13), the procurement agencies in the State
have made arrangements for the purchase of about 70.00 Iakh MT wheat on the
Minimum Support Price of ¥ 1285/ per quintal fixed by the Government of
Tndia, 2

107. At present, the total storage covered capacity in the State of Haryana is
only 48.79 Lac Meitric Tonnes (LMTs). In order to bridge the gap, FCI has
sanctioned additional storage capacity of 39.55 LMTs in the State of Haryana
under Private Entreprencurs Guarantee (PEG) Scheme for construction of
godowns on Public-Private Partnership (PPP) mode. Besides, Food & Supplies
Department js constructing godowns for a cavered storage capacity of 25,000
MT at Karnal and 10,270 MT at Samalkha (Panipat). The Department has also
identified the surplus vacant land of Irrigation Department in village Dhand and
Panchayat land in village, Nathwan, District Fatehabad whereupon the godowns
for a covered Storage capacity of 50,000 MT and 26,000 MT respectively would
e constructed under Rural Infeastructure Development Fund of NABARD.

BUDGET ESTIMATES 2012-13

108.  Hon’ble Speaker Sir, now I procesd to present before this august House,
the Budget Estimates for the year 2012-13. Under the Budget Estimates 2012-
13, Total Receipts (net of public debt) are projected at T 44708.47 crore, of
which Revenue Receipts are T37327.97 crore, while Capital Receipts (net of
public debt) are ¥ 7380.50 crore. These receipts have registered an increase of
T 4797.13 crore, ?3840.34 crore and ¥ 956.79 crore respectively over the
corresponding projections in the Revised Estimates of 2011-12, The total
Expenditure (excluding the repayments) under the Budget Estimates for the year
2012-13 is projected at T 45318.93 crore, of which Revenue Expenditure is
¥ 39783.52 crore and the Capital Expenditure is T 5535.41 crore. It is heartening
10 note that the expenditure under these categories has marked an increase of
T3831.16 crore, ¥ 3734.27 crore and ¥ 96.89 crore respectively over the
corresponding projections in the Revised Egtimates of 2011-12. The Budget
Estimates for the year 2012-13 project a Revenue Deficit of ¥2455.55 ¢rore
and Fiscal Deficit of ¥ 7596.82 crore. The Balance from Current Revenue for
the year 2012-13 is projected to be ¥ 5266.14 crore,

109.  Sir, let me now indicate the sectoral allocations in the Budget Estimates
for the year 2012-13.The Agriculture and Allied sector would receive T 1636.76
crore, the Power sector is proposed to receive T 5237.72 crore, the Road and
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Transport sector is allocated ¥ 4080.42 crore, the Irrigation sector 1s projected
to receive ¥ 1966.89 crore, the Public Health Engineering sector is slated to
receive T 2212.64 crore, the Urban Development sector 15 allocated T 1761 crore,
the Education sector is slated to receive ¥ 8245.58 crore, Sports seetor in glated
to receive ¥ 127.17 crore, Industrial Training is slated to receive ¥ 190.70 crore,
Technical Education is projected to receive T 307,55 crore, the Health and Family
Welfare sector is allotted T 1653.03 crore, Social Justice and Empowerment
including Welfare of Scheduled Castes and Backward Classes sector is proposed
T 2662.24 crore, and Rural Development & Panchayat sector is slated to receive
T 1206.59 crore.

110.  As against the Annwal Plan Projections in the Budget Estimates of 2011-
12 at T 13200 crore, the allocation for the Annual State Plan 2012-13 is proposed
at ¥ 14500 crore, In addition to it, an outlay of ¥ 2049.49 crore for the Centrally
Sponsored Schemes has also been included on the Plan side, boosting the
composite Plan Cutlay in the Budget Estimates for the year 2012-13 to
¥ 16549.49 crore.

111, The process of delegation of loans dishursal to govermmment employees
was ipitiated w.e.f. 01.04.2011 in phased manner. To start with, the departments
were delegated power for Marriage and Computer loan disbursal which was
previously centralised in Finance Department, It is now proposed to delegate the
powers of sanction to Heads of Department for other loans hkc, House Building
Advance and Vehicle Advance from next tm&nclal year. .

112, The Mahatama Gandhi Swavalmban Pension Scheme was launched on a .
pilot bases in four districts of the State in the year 2010-11. The scheme presently
covers members of Milk Cooperative societies, Cane Growers Cooperative
societies and Anganwadi Workers. The scheme is meant to provide retirement
pension to members to support them in their old age. It is now proposed to extend
the scheme to the entire State and to cover all sections of the rural and urban
population working in the informal or unorganized sectors. (Thumping) To get
the benefits of this scheme, each member will contribute ¥ 200/~ per month, the
State will contribute T 100/~ per month and the Government of India will put in
T 1000/ per antnum, The contribution will go to a fund managed professionally
as per guidelines of Pension Fund Regulatory and Development Authority
(PFRDA) and in old age, the accumulated fund of this scheme will be used in
providing old age pension to the members.

113, A comprehensive exercise shall be carried out to map the Haman
Development Index (HDI) in the State. In this context, scientific methodology
shall be adopted to prepare HDI of the State & compare the same at the Nationa},
State, District and Block Level. 1t is proposed to include various indicators like
poverty, scheduled castes population, agriculture labour, availability of safe
drinking water, level of education, provision of health facilities which shall be
factored into while preparing Human Development Index for the State/District/
Block.



(5)80 : giaTe e [5 #rd, 2012

[Sardar Harmohinder Singh Chattha]
CONCLUSIONS AND CDMMENDATION

114 Before T conclude, let me place on record my appreciation for the support,
- hard work and dedication of the whole téam of officers and staff in the Finance
Department led by the Principal Secretary (Finance) and officers in the National
Informatics Centre who helped me in preparing these Budget proposals.

115. Honble Speaker Sir, through you I want to extend the most solemn
assurance to this House and to the people of Haryana at large, that we would
muster all resources available to us and dedicate ourselves to the task of taking
Haryana forward on the trajectory of development at the same pace and with the
same enthusiasm that we have shown in the last seven years.

116.  Sir, with these words now I commend the Budget Estimates for the year
2012-13 to this Honse for its consideration and approval.

Jai Hind !

Mr. Speaker : Now, the House stands adjourned till 10.00 A, M. tomorrow,
the 6th March, 2012,

{The Sabha then *adjourned till 10.00 A.M. on Tuesday, the 6th
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